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(c) Whether the Banks maintain the 
accountvof such notes and nobody can ex* 
change them without signatures;

(d) whether Government propose to de
monetise the notes of these three denomina
tions without giving any prior notice in this 
regard ; and

(e) If not, the action proposed to be 
taken by Government to check concentration 
of wealth in the hands of a few persons ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) Tbe number of notes of Rs. 
10,000/—, Rs. 5,000/—and Rs. 1,000/—deno
minations in circulation at tbe end of March
1969, March 1970 and 
under :

March 1971 was as

Denomination End of March
1969 1970 1971

Rs. 10,000/- 7,730 6,280 980

Rs. 5,000/- 38,020 26,620 43,080

Rs. 1,000/— 5,15,900 5,05,000 4,50,900

(b) The percentages of the notes in these 
denominations to the total value of currency 
in circulation as on 31*3-1971 are as 
follows :—

Denomination Percentage

Rs. 10,000/— 0.02

Rs. 5,000/— 0.48

Rs. 1,000/— 1.01

(c) The Reserve Bank of India maintains 
a record of the issues and cancellations of 
these high denomination notes in Us offices 
and they are exchanged freely over its coun-
ters without obtaining the signatures of the 

Thepositjonin this regard In res-. 
pect of commercial banks is being ascertained.

(d) There is no such proposal.

(e) This has to be achieved by various 
fiscal and legislative measures.

Appeal received from Calcutta claims Bureau 
re: Nationalisation of General Insurance.

5065. SHRI PRIYA RANJAN DAS 
MUNSI : Will the Minister of FINANCE 
be pleased to state :

(a) whether Government have received 
any appeal by the Calcutta Claims Bureau 
Employees Union in regard to the nationali
sation of General Insurance ; and

(b) if so, Government’s reaction thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI) : (a) Yes, Sir.

(b) The matter will be gone into 
sympathetically at the appropriate time.

Unearthing of Bootlegger* Racket in Hyderabad

5066. SHRI M. KATHAMUTHU : Will 
the Minister of FINANCE be pleased to state :

(a) whether a big racket involving illicit 
manufacture of alcohol with the backing of a 
well-known financing family was unearthed 
recently in Hyderabed.

(b) whether illicit liquor was regularly 
transported to Poona, Nagpur and other areas 
in Maharashtra by this racket; and

(c) whether all culprits involved in this 
racket have been arrested ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) to (c). The information is 
being collected and will be placed on the table 
of the House.

Decision to set up a Marine Training 
Institute near Paradeep Port

5067. SHRI NIHAR LASKAR :
SHRI S. M. KRISHNA :

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state »

(a) whether it Juts been decided to set 
up a marine training institute near Panideep 
port; and . V
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(b) if so, the expenditure involved 
thereon and when the Institute will start 
functioning ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS- 
PORT (SHRI RAJ BAHADUR) (a) 
There is no proposal to srt up a marine 
training institute near Paradeep port under 
consideration of Government

(b) Does not arise

State Transport Minister’s Meeting

5068 SHRI NIHAR LASKAR 
SHRI S M KRISHNA

Will the Minister of SHIPPING AND 
TRANSPORT bs pleased to state

(a) whether he called a meeting of the 
State Transport Ministers on the 25th Tune,
1971, m Delhi ,

(b) if so, how many State Transport 
Ministers attended the meeting , and

(c) the subjects discussed and decisions 
taken at the meeting

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS
PORT (SHRI RAJ BAHADUR) (a) and
(b) Yes A meeting was convened undtr 
the Chairmanship of the Union Minister of 
Parliamentary Affairs and Shipping and Trans
port on the 26th June, 1971, in Delhi The 
Transport Ministers of Haryana and Himachal 
Pradesh, the Deputy Minister of Transport, 
Jammu and Kashmir, the Chief Executive 
Councillor, Delhi and tbe Secretary, Home 
Department, Punjab attended the meeting

(c) The following subjects were dis
cussed •—

(1) Extension of the reciprocal agree-
ment between the States of Punjab, 
Haryana, Jammu and Kashmir and 
Delhi in regard to the operation of 
the passenger services on the Delhi- 
Jammu route

(2) Revival of reciprocal agreement 
between the Government of Jammu

and Kashmir and Delhi Adminis
tration, for direct movement of 
goods vehicles from Jammu to 
Delhi for transportation of fruit 
etc

In regard to (1), it was agreed that tbe 
existing passenger services between Delhi 
and Jammu (two trips daily each way) would 
be allowed to continue for a period of one 
year with effect from the 1st July, 1,71, on 
an ad hoc basis

It was further agiecd that the Delhi- 
Jammu route would be surveyed to assess 
whether the existing services were adequate 
or whether any increase in the number of 
trips was called for

As regards (2), it was agreed that direct 
goods services between Jammu and Delhi for 
transportation of fruit and other essential 
commodities should be resumed It was 
further agtced that the intervening States of 
Punjab and Haryana would gixe the Jammu 
and Kashmir and Delhi vehicles necessary 
corridor facilities subject to payment of both 
motor vehicle tax and goods tax by Jammu 
and Kashmir vehicles, and only goods tax by 
the Delhi vehicles

The decisions were subject to approval by 
the respective State Governments

Raising of Additional Resources by State 
for their approved Annual Plan

5069 SHRI NIHAR LASKAR 
SHRI S M KRISHNA

Will the Minister of FINANCE be pleased 
to state

(a) whether Central Government have 
asked 15 States to make efforts to raise 
additional resources of Rs 100 crores so that 
their approved annual plan for the year 
1971-72 is successfully implemented ;

(b) if so, the names of these States and 
their reaction thereto ,

(c) whether these are the States who 
had agreed to nuse about Rs. 145 crores as 
additional resources in the year 1969-70 but 
they fell short of Rs 100 crores; «nd
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(d) whether States demands for the year
1971-72 have been met only in respect of 4 
States and if so, the names of those States.

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) to (d). The Government 
of India have been urging all States to mobi
lise additional resources for financing their 
annual plans. In 1971-72 eight State 
Governments viz , Andhra Pradesh, Bihar, 
Gujarat, Jammu & Kashmir, Kerala, 
Nagaland, Rajasthan and Tamil Nadu have 
so far announced new taxation measures 
which are expected to yield an amount of 
Rs. 28.56 crores in the current financial 
year.

Tamil Nadu Government's Decision to 
Scrap Prohibition

5070. SHRI NIHAR LASKAR :
SHRI S M KRISHNA :
SHRI P. K DEO .

Will the Mmister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether attention of Government has 
been drawn to tbe Tamil Nadu Government’s 
decision to scrap prohibition in that State 
from August 30, 1971 ; and

(b) if so, the reaction of the Union 
Government thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S. RAMA- 
SWAMY) : (a) We have not received any
communication from the Government of 
Tamil Nadu on the subject.

(b) Does not arise.

Abolition of Scheme of Post-Matric Educa-
tional Assistance to Hill People of 

Darjeeling District

5071. SHRI RATTANLAL BRAHMAN : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether Government have abolished the 
scheme which had been introduced in 1962 and 
was meant for post-matric educational assrtv 
ance to the hill people of Darjeeling District, 
WestBenftti ;

(b) is so, the liaisons for thfe abolition of 
the same ;

(c) whether Government propose to revive 
the same scheme ; and

(d) if sO, when the decision is likely to be 
taken ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA) :
(a) to (d). The required information is being 
collected from the Government of West Ben
gal and will be laid on the Table of the Sabha 
as soon as possible.

Enhancement in the Ratio of Cash Reserves 
to be Deposited by Nationalised Banks 

with Reserve Bank of India

5072 SHRI PHOOL CHAND VERMA- 
Will the Mmister of FINANCE be pleased to 
state :

(a) whether the Reserve Bank of India has 
enhanced the statutory ratio of cash reserves 
required to be deposited by the nationalised 
banks with the Reserve Bank of India ; and

(b) if so, the reasons therefor and its 
effect on small scale industries sector in getting 
loans liberally ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) No, Sir.

(b) Does not arise.

% f * M f  W  ***

5073. W ift
?r$ aft $«n f a :

f*TT n  $  1W W V T
% 3  an y n fay  srfaf*rfsrar a m

srfam  srwNfr
ST«rT*r 7T *FT5 t w  TSWTT $ , SfTT

w t |  ?
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(v ) 3ftr (aar). arfafirarar *t urn 
265 % srerfcr 3TT|qrrf?w srfafaftrear % s*r 
afTT arflfltftTOr ctfiTR n  qn*rMf %  
t$fe®wr 11 f&  tfrfarftrcff % srtt sft 
wwfr*r v m n  srprr * n f^ , tr^r srerrc, 
*rwr< % fw r a fto  11

AVRO-748 used on domestic routes

5074. SHRI S. M. BANERJEE : Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to stale :

(a) whether more AVRO*748 are being 
used on domestic routes ;

(b) what is tbe number of AVROS with 
the Indian Airlines at present ; and

(c) whether some more are likely to be 
purchased from the Hindustan Aeronautics 
Limited, Kanpur m 1971 and if so, the number 
thereof ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR KARAN SINGH) :
(a) Ten HS-748 aircraft are available for 
operations at present as against seven during 
the second week of April, 1971.

(b) Fourteen.

(c) Indian Airlines have placed an 
order for ten more with HAL which are 
expected to be received over the next two 
years.

to r f  % f ta n c

5075. t it fcijfr f o * : wr v to i  r 
firoi*PT ar? w n

* * itf c :

(ap) apTT f*$TT % %
sftfoiT, *t*ff afa cfff sfcj-

atfft tarforr * I ;

(«r) srf? fff, 5ft WT ^  w f f  fT 
Jr fw R r ^  ^

ST̂ cTK |  ?

awsar ®fhe *n«n: fiwwr (¥i«
fa |)  : (ap) 5ft ft I 

(*r) %55ft?rw> % 3ptnhr f ifR  $  
^ 3 w -TT r̂e-?rre*rr % $ft5 Vh«lmr $  

^Preuft % fawr ^  srT«rf*Hr?rT 3t 
«rr 11

tf«tfari «ns * *rs t̂u tm -
anaf «rT 5^ f?T f«w?«r

5076. «ft fa«T : *TT?ft*3* ilk
'riranpf 9$ ?̂TT% apt ffT:

( v )  anrr % z n x
¥*tfTq7 ^TZ (fafK) % «TH CIT tTsp <gs 
fn- f̂ nrWr f w  t̂t t | t  1 1

( s )  5t, ?ft *TOT TTtffa TTWf T*
OTforr ^Fftar aftr % *ns»T¥

T̂TT (^TTTfT-fafK) $  m  §  faaRT
t  i

(*r) ft, eft m  »*rfw
s n z  St g rqrr 5TF t h w h t  <r  f a R r c  
aR T{t t  ?

fNnfhr fnw srorr *rfaijR sftr 
»wft («ft tnr »fi|T) : (v ) 3ft, ft  i

(sr) *rr sror (^R ?r-ftfR )

'ft'TCiaptst sft* H ^ ld  % ft«R TOVhr 
^  TF̂ ftJT WTPT «R t  I

(*t) % «rd̂ r * m m
0<rer 
& an% arf̂ r Tns^r TFsntfaf % ftptfrr 
afTT vtf smmr t  I
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Great for sating Contingent of Indian Players 
to 1972 Olympic Games

5077. SHRI D. K. PANDA : Will the
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) the amount to be provided by 
Government for sending a contingent of 
Indian players and sportsmen to the 1972 
Olympic Games to be held at Munich ; and

(b) whether, while providing the grant, 
Government would ensure that only those 
persons who have performances to their credit 
in athletics aie sent ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K S. RAMA- 
SWAMY) : (a) The amount to be provided
by Government for the contingent for 1972 
Olympic Games will depend upon the size of 
the contingent to be selected by the Indian 
Olympic Association

(b) As usual, the Indian Olympic 
Association, will lay down qualifying standards 
for selection of athletes for participation in 
the Olympics,

Medical Examination of Students in 
Schools

5078. SHRI D. K PANDA : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether Government are aware that 
medical examination of students, if and when 
conducted in schools, is reduced to a mere 
formality of taking height and weight;

(b) whether all the students are subjected 
to X-ray and Chemical examination ; and

(c) how Government propose to ensure 
that such examinations meet minimum 
requirements of a complete medical check up ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DEPART- 
MENT OF CULTURE (SHRI D. P. 
YADAVA) : (a) No, Sir. The model
Cumulative Health Card which the Central 
Government have recommended to the State 
Governments for adoption in schools provides 
fox Family history, past illness of the child,

and obseiVations on chfl#s skin, eyes, ears, 
nose, throat, mouth, lungs etc., apart from 
recording his height and weight and plotting 
the growth curve.

(b) No, Sir, Excepting pertain Rural 
Health Units and Training Centres in West 
Bengal where laboratory examinations of stools, 
urine, blood and throat swah and chest X-ray 
are included in medical inspection, the school 
children are not normally subjected to X-ray 
and laboratory examinations in view of the 
limited financial resources of the State 
Governments. However, if during medical 
examination, any such test is indicated, 
arrangements are immediately made by the 
medical officer with the specialists in Govern
ment hospitals for spccial investigation.

(c) Both Education and Health being 
State subjects, it has been suggested to the 
State Governments that school children should j 
be medically examined when they enter the 
schools and at least once each during middle and 
high school stages.

Indian Team to Participate in 1972 
Olympic Games

5079. SHRI D. K. PANDA : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state the special 
efforts made by Government to prepare the 
Indian team to participate in the Olympic 
Games at Munich in 1972 with a view to 
regaining the lost World hockey crown ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHRI K. S. RAMASWAMY) : 
It is primarily for the Indian Hockey Federa
tion to take steps for regaining the lost 
Olympic title in hockey. Government will 
however assist the Federation technically by 
providing intensive training to our players at 
the National Institute of Sports Patiala from 
time to time and by giving financial assistance 
towards passage cost for participation in 
International matches to be held prior to the 
forthcoming Olympics so that our team gets 
as much pre-olympic match practice as 
possible.

Proposal to connect Varanasi with Salem by 
construrtiag a National Highway

5080. SHRI DEVINDBR SINGH 
GARCHA : Will the Minister of SHIPPING
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AND TRANSPORT be pleased to state :

(a) whether there is any proposal under 
the consideration of Government to connect 
Varanasi with Salem by constructing a 
National Highway :

(b) if so, the estimated cost of the 
project ; and

(c) how long will it take to complete 
this project ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS
PORT (SHRI RAJ BAHADUR): (a) No, 
Sir. Varanasi is connected with Salem by an 
existing National Highway (N H No. 7)

(b) and (c) Do not arise

Proposal fo Construct a New National High*
way connecting Amritsar With Delhi

5081. SHRI DEVINDER SINGH 
GARCHA : Will the Minister of SHIPPING
AND TRANSPORT be please I to state .

(a) whether Government propose to 
construct a new national highway connecting 
Amritsar with Delhi besides G T. Road , 
and

(b) »f so. when a decision is likely to be 
taken in the matter ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS
PORT (SHRI RAJ BAHADUR) : (a) No, 
Sir.

(b) Does not arise.

g fr r  $  m  fcrera

5082. «mt : m  ftren
HUT* w  Ŝ TT

:

(v )  f*rr *rwr sr^ r if f a w

f t n t  #  |  ;

(m ) m  sw ta*  % fa ?  x m r

ftrfcr srfrccrr W ta
S f*1 ,._9 __ . ^  JL mJLw

9TPR qr T O  i WT I  ; 3HT r

(»r) $r, ?ft sft rrftr ^  m
f r o - fairr thjt  t  ?

ftw r tftx  o t to  *sctto inrw w  if sn - 
(*ft %o w w n f t ) : (*?) x m

*rc*frrc % *rnft n f  | 1

(s r )  sfH  (»t) .  ^ft^nrrqf srrcr # r  afhc 
vx f^nr % mrcr fW*r foq

317^ I

**9 SjfcT % fat? *'1J5 fa*  
anfaiwft snsrw?

5083. M m  • *rar f tw n
aflr tmi* ARarrn w t  mr spt t?t $qT
aptit %  :

( ^ )  * m  sr*?r % fo q  anfic-
spir |  ^

foq viwfi ^  % f?5TT ^ tt W Ftti
»r§ efsn *rr& ^  vx f e r r
s w  sn=¥rre?rr % , tfix

(m) f t m  m j  ftefarsmr f W  
% f%er% arrfagpft m *  f a ^

?

te m  aftr w r i  Sf sw-
(Mt %o ĉ ro TWTWnft) : ( t ) 127

sm rf »t|  «rcftforr fiT*?rffff%<r f  :—

(1) 150-200 ffT « f ^ r  ;

(2) m m  25,000 arwr^ ;

( i )  664 sTfw  arrfwrRlk s ir w li

(4) <r* ?nwF«T sr^mrf^  ̂ % i f  
3  ^  ^  WT̂ T̂ TI I

i46.oo mm m q
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(«r) t o r ?  t o  flg ftnw f t M r
% f ^ r  ^  ft*r t f t  3TTfeW9fk faT O

tfWT Wff: 2 5WT 1 |  I^ i

8fW ftfW  f r f l  PPW 5TTT HS*T H^5T
H w W f  f t*  «i* n *

5084. «rm t o t  tffo m : w r f ir a
*f?ft «RTT̂  i f t  fTtTT WTlft f a  i

( * )  *TcT cfVrT W f $  afa rtfW  fsRT 
f̂ nra arm *rsq> sr^r 
fvcHT *E«r ’fjjr fam *T*rr ; aftr

(«r) * n  t&  * m  w  sfo ftfire  
z ftz  ^ fajfc ef ?ff apt grr r̂ aftr
irfir a t w r v r «t #  ?

few  *hft («ft W W W W  V^TVf) .

(«f ) nrresfar affeftfro fsnrqr srcr
w s f a r S  fw r  afartfw srfaTOFff *t?t 
fw fc  cft*T ansft 3T«r% 1968-69, 1969-70 
sftr 1970-71 (i«5tf-^r) *r $** ftw m  
106,00 ^ f i r  *T5R
»rq *  i

(*r) vrnfhr afartfro f^r f«m  w ft 
«mr MwVWl«ff fa tf ta  tf$T*RTT ScTT |
^  % ffRhrm# fr o | fW /sfsff *f fw r  
g  *rr sfrc «p̂ f f̂ RT $f, t o  fc
9 ^ T W  % fo r  ^TJRT TRT *PTT I f*FJ, 
qT3RT 8fPm  ffJTT VTV^TIV PTBf lWrn/

3  farar giqtsprwf y> w $ m  famrefr 
arran: |  « P ^ fr  %̂ tsfr̂ r$̂ rerT
%  f S t f t e  ^  ^  » F &  $ i  arfer-
?jf%?r flra% flmf/sf *f $  fawr sftr 
u r n  rnvn: % ssnrf foro???* srrarrc 
«rtf*wr S* *r * f  w  *$r eftff 3  sfoftfw  
fawnra q>t far *ft% $r y^nrar ^tt 
| i  tro t^ im ^ n rw jr tfvarwr *f*f $r 
fora *rcw 5r ^ ?rrsfi' ^  ^ m r  %

fW  I f  * W  |W W ! | W  WWW
f w f a m i f o t k m  * m

5085. «ft »lm TO! : WT flW
^  «Tf W?n% FTT ^  f*F : 

(q?) wr ^  t^riRT, arnft f«rf̂ FT 
Tnnff *$t marmf % ^  r^v ii % 
^ $  r̂nft»r f ^ Tfwiw sfirfgpff % ^  % 
sr^r q r  f ^ T  f*RT ^rr Tfr |  ;

( w )  q fa  «!#f( ?ft w  spttr *Ar s f ^ r
TT »T5^ %WT f5T$rc ^  ^  w f  f«RT *T*TT 
t ; 3 fa

(»t) »tsjt sr^r qft wrarr Jf ^  t o t  
v M n f f  *ur t o  f%«rr arr^rr ?

f*W  lf«ft (s ft 95T8RT TV* :
( v )  *T̂ t I TT®«ft #  fw ?r f t f i R  
r̂rarrsff r̂ «n%-an  ̂ tr5r?ef ^  3r^cfT % 

vnrWFr w*rr?nTT tr *rs?r *ft qnt 
sr^m^r ^  H  arni ^ * r r  % fW m # ? r  
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(«r) ftr^R 3r x m  
f ^ m  vmT $  m - 'W  % snft^R r̂ i?ftr a fh  
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?jfw% »rfecr q?t $ fara% ^  ^ t«panq»
#W T tf«T3 t  I 

(*r) «tttt (v ) 3ftr («r) % qrt 
jcr srw  OTf ^ rgr ^  ^ t i

w n l  % f a ?  irro r * if*  ^iw t^1

5086. iwwnw tim  : «PTT H(«|
«ftt « * m  fw rw r ^  q5t m

(«f) fiTT «W% tar ^  9̂WWff % 
p R W ^ I tW W f  >Pt MTftfw «6TT% aftr
J L J ) !  ^  lA tm t ........ — ^ i k  ttu to awFTi ▼ I n  ^ l T  WilMO qfTfl V TOT
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% t o s t V «flr ^
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a r^rc  3TPit»T q«p ift^nrr t o  |  
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zftsr?rr %3?n smrcr 
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(h i) q t f m x  * t  s f t c ^ r ^  
% f ^  jjrfawr 3* *  *Rt 

i

Uplfftment of Hitt People of DarMtag 
District

5087. SHRI SAROJ MUKHERJBB : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state *

(a) whether the Government are consi
dering to formulate any comprehensive scheme 
for the upiiftment of the hill people of 
Darjeeling District, West Bengal;

(b) whether the West Bengal Govern
ment have represented for those hill people ; 
and

(c) if so, when tbe scheme is likely to 
be implemented ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S. RAMA- 
SWAMY) (a) and (b) No, Sir

(c) Does not arise.

Pay Scales of Teachers in Andaman and 
Nicobar Islands

5088. SHRI HUKAM CHAND KACH- 
WAI Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state

(a) whether the pay scales of teachers 
of Drawing, Music, Crafts and Physical 
Education in the Middle and Higher Secondary 
classes, possessing certificate diploma in tbe 
subject with Matnc certificate, in the Andaman 
and Nicobar Administration, are not the 
same as those of such teachers in Delhi 
Administration ;

(b) whether certain representation from 
the President of tbe Andaman and Nicobar 
Teachers' Association has been received by 
Government, and

(c) if so, the reaction of Government 
thereon ?

THE DEPUTY MINISTER IN TB& 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN TSffi 
DEPARTMENT OF CULTURE (SHRI D- P. 
YADAVA): (a) The pay «cft*es are net 
tbe same in all dues.
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(c) Thematter is receiving the, attention 
of the Government.

xm w m , q ftv i w iw  aflr fii^rr if 
v t q v fr « iw

5089. gW  TO W iW  : WT fir?! 
* f f  *cTT% #  FTT f *  :

(qf?) l  gmsnfr, 1968 Sr Sure am r ?ra? 
TWWR, «rfowr a f w  ?wr fa$rT Sr t th t -  

t o t  *n- a w f t  v r  *rr® w ? t

*FTT ;

(«r) ^  f^ n r r  |  a f k ^ m
ftW tt 5|Rr S ; aftt

( it) *r s s fa rs f  *Pt
t o s t  w r  |  sfh: * r r
vt Wf |  ?

firo «rarTWT % x m  **> («ft %o 
s r t *  n « ta ) : (**>) *r (*r) w t t  tr*fsr?r
^  m  |  5HTT ^ T T - ^  TO i t

arRhft i

sfarf % « n %  % arr% *T *ft 
tfiw ft f t  i t w f t a r ?  W it

5090. «ft g w  T O  *W T W  : «BTT fa f f
*feft *r? ^  ff'TT *PT% fap :

{ * )  WTSrih* 197l t , f ^ R % f ^ J  
1JT HTOT’ % WTSft ’ffe OTq% *T Wf5T 
srr w h t r  *rm * fa^r »r*rr; afk

( s r )  *rf*  $ f, tit  v s  sr^psr %■
t o  irar t  * t t  ^ r%

t j ’ !w O i  % f * # r  ■ 1

*  w  w  «rt"W ^  ^rr^ i

Furnishing of Coochbehar Airport and its 
Lounge

5091. SHRI B. K DASCHOWDHURY : 
Will thi Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether the Coochbehar Airport and 
its lounge has not yet been furnished although 
a reasonable amount of money has already 
been sanctioned by the Director General of 
Civil Aviation ; and

(b) if so, the amount of money sanc
tioned for the purpose and the reasons for 
the delay ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) :
(a) A new set of furniture has now been 
provided in the passenger lounge at the Cooch 
Behar aerodrome.

(b) A sanction for Rs. 8934/- (including 
departmental charges) was issued but there 
was some difficulty in getting the furniture.

Promotion to the post of Assistant Commercial 
Manager in the Indian Airlines

5092. SHRI B, K. DASCHOWDHURY : 
Will the Minister of TOURISM AND CIVIL 
AVIATION bi pleased to state :

(a) whether a complaint was made to the 
Indian Airlines Corporation that persons 
belonging to the Scheduled Castes and Schedu
led Tribes were not given due representation 
or any preference foe the post of Assistant 
Commercial Manager in the Eastern sector 
at Calcutta ;

(b) whether after the said complaint, he 
agreed to promote some officers belonging to 
the Scheduled pistes and Scheduled Tribes to 
the position of Assistant Commercial Manager 
and if so, whether any suCsh appointment has 
been made; and

(c) the percentage of Scheduled Gttid and 
Scheduled Tribe officers to the fetid number

Commercial

f f f c t  m t  n £  $  ?

. M v m  %* im *
aftt (w )  v W f 1:

of officers in 
Manager In the Indian
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THE MINISTER OF TOURISM AND 
CIVIL AVIATION . (DR KARAN SINGH)
(a) Yes Sir

(b) . Although there is no reservation for 
Scheduled Caste/Tribe candidates for appoint* 
roent to the post of Assistant Commercial 
Manager, Indian Airlines on their own bad 
decided to give some weightage to such candi
dates and accordingly selected four candidates 
belonging to these communities for this post 
of whom one has since burn appointed as 
Assistant Commercial Manager

(c) 1 5°0 at present

Repayment of Loans to U S S R

5093. SHRI PILOO MODY Will the 
Minister of FINANCE be pleased to state

(a) whether in the year 1970 71 the total 
disbursement to the Soviet Union by way of 
debt serving was more than the total debts 
of the Soviet Union outstanding at our ciedit , 
and

(b) if so, the reaction of the Government 
m this regard ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) (a) and (b) 
No, sir At the beginning of the year 1970-71, 
the total debt outstanding to the U S S R  
amounted to Rs 394 8 crores During the 
year 1970-71 debt service payments both on 
account of principal and interest to the 
U S S R ,  amounted to Rs 70 21 crores

it spifa

5094 W T  V tm  f a f  sfZTT fro n

»rraftar s w r  % *r

{*r) 'mrcT ?̂T %
% *wrr snrfa I  ? 

f*wn sfh; « w w
f N t *  *i w i M t  ( * * •

w m )  ( v )  s n t f to  5v m  m m  m i  6 
TT 1 ? m  %  ( 3 T ^ r  19 *0

*rr*r 1971 a v )  *$st$  *re*rrf

( ! )  JTRT f^TT ( % 5 f t ) ,  ( 2 )
w tw te*rr v ^ )  (3) (*pt f t x )  (4 )
ff ijR q r t t v n )  (5 ) T wfty c
(f^WT ( 6 )  w z k  (fa??T U & )  I

6 q r  arnrnft vft sfmr
srrft i f % tfT H  

'rrcfa'pr, «nfar cr«rr w jt Jr ^ t r f  
*pt t p t  fi«r % ^wrr i 

( ^ )  faRFBRt snfer % «rror 
% srnr qit ^  
fwtr f s m  jTTfTTfrsrr *r^c«r % «re 
^ T -  TWTFT T r vr?  ijfaTTfcpT T r T O  9TT^ 
t * t  aftT Tn«t snrfr i 

faster sifkT s r m  t

WcRftgnC T R  % *T37*T %JTFsn*
sr^r 5r snrfbrcr «rrapr g*r % Trqft v r  
'TcTT WmiT qft »F$

«rr*r
11  3rrcrcr*riT3rir (fjr»T  

*r te rfs rt |p r  t s r  fa ftre  arrcftw  
% ^nrfimsr s tff r fc  arfa 

% eft fN^errc % 
fEprr sr^ffr sr^r % %
a rm m  % £?? «flr ir{ «ftr
arrfsTT f t  ^  ^  »rf f3ra% qfT«rnr-
^sr^qr ffc i^ s iT ,
f ^ t  »r̂ i% srrf? % gwrr ^  s t m  ^^ i

*rror % w
3frr 7r«rn»r 5»r % areSrar stt^t i 
*5® 3*rc<nwmgiMr s m ,  #
» r | | J r  t — |N n w < ,  t^nwr
siimiT ( q f m « p m r )  ^  «fte<nwffc m

*r w r
areq̂ er



107 Written Answers JULY 1$, 1971 W t# m  Answers m

*rf aftr aw|t
*rfarf, artqanr arfW  ; trrw r atorrrlf 
*wt *rm  aft* q$ rarcrrcrTr $ r̂ar- 
«rrom tfesfer w\ f m*  *FTTer*rr 

ir, vraft Tt*rv sr*rrq srrer $arr i

f̂ r^r jt ^t ’r ) , *TFrT^T f̂yT
(f r̂wr *jg*), q r^ q ^ X ^ r^ r  ***& 
cT*rr *$rf*rft (f^rrf^cT^f) qr i  3r 

T̂ITcftq- mi sfauft JT^qFT ?r*frfa*fr 
% S fkmz arr̂ ff *pt q?rr i

^  ^  3rfsPF Wt̂ r «ft r̂TcT
Sr ftrtpn# % *r?rTfop *m aft zxu 
% qarw % Ttra % Srtt sfamr *r garrrcr 

*rm?r ?wt *1 3 tt t  sr%vr % Sits 
fofcspr ^  <£% |tr  11 3 ^ ^  it ®rff?r*r 
5Tf*ranr% % %«$’
% a f tfa ^  % tfssr *r fagrat m  *r

% faq  ?T5* VT f̂ TT I  q=rfffV are 
'$t«tt’ sF tfa % ^q *r $*pft fq>T 
STFRRW f*F«TT W  |  I T̂̂ TT tf*fif<1 % ar?fa>*t
^  $q «■<*> *r % qfa fa  $rc*q ?r 
^  |  i Tr5rs*rrc fc, fW r
w w tan r % qstf fc*3Tq f  q |  ar^f q f i^  
3  5>f aftr *t fairer |  aft | W  
aftr %*rsfr?r?t Sr |  %x*n
sffcnff *pt q?rr ’̂ nscrr $  fa*r& qq> ^err garr 
%?r *ft |  aft *fa*ra ^ r r r  3r a r r f ^ r  m -  
sr*rq $ fa  i f f *  | 1  fs r w  $  vtorwt Sr q *  
»ftft % arairct «ft q?rr ^ r  t  fcrs% ^rnr 
Stf *TcT % snrm fa^r t  fo  q?mr srTft 
% fcrt % *n*r «?TqR ^ r r  «tt i qsrw *r 
T tq f aftr ^ t t  sr^r ^  arr̂ MPrr^T q frqvr 
^ w ?f^ f? r% ^ 5 y #  %VTmr^tT°TT 
a r iw f % m .  War?F$ST v te  <M ? r % 
a ra W  w i^ m ^ m  11  w  ^  arotetrr 
%, f?w«i5t anft fr a  ^  *f | ,  fc t 

f t m w v i m  *m  * m  
t 9 f t $ # s w s f h c s w  *ftx  ^T°qt 
vw^f % 1 1

w a *  aftr qfa**ft urar % ? ^ t  p n  
m ^ qpynn t iw fa  % irr^r ?f ^  
qft *rf i t p p w r  % f&rsr gi^rjr % fsi#^  

w p t  qr ^ r f ^ t  *rf«PrfT qf*wqt 
«riT5r % Tr̂ PET ?rep% *pt qqr srnpq
m  11  *t m p m m rg # r f̂ FT

q?t m jvt q?r »rf If ^ |- —srvm ( f w  
rffem ) sftr cTRft f? r« rH # a r^  (farwT 
s t r ^ t )  ftr?r# irTTf*w  
?f?f% ^  ^  #  «ft sjqsft f̂t sr*rn»r f*r% 1 1

m §  (far^yr q^r) #  %m ^t % aft 
V r t  *T$ |  3^T# »HT^ an»f ltf¥  q?f 
^ r r  T ^ * n r  m ’wrangt v t  ^ t f t t  qft 

#  ^fnrcrr fN V  |  i 5% ^ ,  
a rff^ ^  sr^mf^rrqr, Tfqr ^ r r f ^  F r n f  q r  
qr̂ r ^  fsff^?r w r  ^  *m -
^f«r?r ‘arafrr’ qT ^  fsft #  TtWfft ¥T?ft |  
arfq§ *rrr?r *pt srrTf^qr ¥Fff?r, aft *t$t- 
«TR?r #  ^T5ft an?ft t ;  % f«C5r=r #
n t  sr^?: sr*rrr sqsresr 1 1

ar1%€ffw, ^ fe ffr jr  aftr ^TRr t o r  
(fcrst) w f f  qr *ii « p r |^ 5 it 
f t  qr^t?r 3ftr ^ t t  vr?5t?r?f¥|rf?r 
^ t 3 *  qrr qar 4 aft g»r
f^n^r aftr y?r amt % vrw  t  £ r * r  
^arCt |  3 r P t  ar*rmrr»T aftr T?*rf»rfT % 
w*?i #  i *nrt ?pr % 3TRfj=«qr v w f  ?p*n?r 
tjR fr aftr Ttarar ara%tr
sivnr an% t :

f̂ F55T ^2T #  STFTT̂ TVlhrT qT acfppp
w'yi o t t  % sii ^  »r< fam # p j f i  
% srm r^ ^rm  iftw #  arf%r̂ t«r t o ? tar 
w t i  s*iw #  qrm«r, »r«r»mmafrc 
»̂ m w  gnt t  % vr ws^|«r m  % aw^w 
5tto  fq  |  i s rrrfw  W t  m & t i  % 
y?r5if^ fr t o  #  f f f  ftr?r ar%vf ^ r f  f^ r , 
4 * r  «ftr Iw fp : ^ § 9 « |T  ^  l w $  
w a f t  « r q v  tflfr w n r i?
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9WT t«r arwfcrr f*n&T 1 sftr
ArifKT ^Tft
<Pt ?«nfw  jpr fcqr |  3TTSIW

$  qj? 11  

ir t*  g«f ftar v t 8rftr*iT 3 
<w sran*

5095. «fr ffa* Riff: apiT
fWt 2Tf «RTT̂ *pv f̂ TT ^
fo  :

( v )  t o  fcsrta *rrvre ^  fa* R * rte
Tte ^  srferr *t m  | ;

(sr) «prr ^  <rm |  fr  fafrc *r ^  
^ s*p 3W 3TWW sftaFfta ^ ?r*rr ar®rf 
^  t  apifarforf ^ rr  *fteT Trrfs f̂f
3 * 7  W  r̂PTT TScTT £; 3ftT

(*t ) w t  t o t * % zfĴ nrr
ton: qft |  fairer ?nft t t **t s r o

w rita  vm  a«rr wtfr
(«ft n w  w$t$t ) { * ) % (*r): t o r n  *r 
w r t t
s ?*p 1 1  ar* w n » f f  ^ ^ t f w r a f f  
% *<T $  fcSf i  1 KTS?>T TFSWtf 1 ^
|  tft anjcWT ^ 'srT̂ ffT, gfOTRT,
3 fa  fo s f t 3TT  ̂ |  I f e f t  ^
TT̂ WFT 2 3JT*RT, ĈT3T, VhT’ft^, «t»M$<, 
garflwre, arrrm^, mrcnr, sFrsrre ^ ttjt  
«p«^t îcft | » jorar vrs $$ ms* 
t e f t  % fw ^grf r, arsfrr? aflr smfr 
11 < m  tr«£ta w r t f  ^  t  «r^F 
t m  f wwrfl |  fircryr ar^wr strtsr^r 
w arn  *fncsft 11 *r? trttpt
3 % *rcr*?rc*rT?ft |  afrr ^  w *  *Ft 
•wm f% ftq?fan% fw 5lf^*FT fiwrc 
* #  11 tpsgfa t t c ^  2 «pt Iw m*r «rfr 
|  aft f r r f r  f a  £<f> W  t  afK v m  
«^»w r f f t t f s r r t x t ^  w ^ f^ r f tp r f

fa*rr 'srr T fr f  i fw  ? v  m  % t t
if  t o t  *rr»T ^ F ^ ft  » r #  ’rrw t 
m i  f t  tw  v f a i w f t t  q r d  wm'V ^ r  
1 1  w r frc r  ^ T f  % «pto»t «rr(t
TTTffiff q5T 3TTWR 5TT% I f  *p3% fW TC f ^T  
^Hr?>S' TTTT 'TfcTT |  3^T apsrf % OTT %

^  ^  «n% 1 1  v s  i w
^  aftr ?=m?p «pr t o

^?T T  T O  ^  5TT t^t 1 1 3T?q ^
*rnff *nfcr ^  im m m r % 
f ^  ^ y 5 s r  13#Vt f e f t  ^  ift^FiT ^n%  
^ r  sr5?r ^5ctt |  fsra^ w m  m  
TT^r $ T *T $  I

UNESCO Coupon Scheme for Inflow of Cultural 
and Scientific Material

5096. SHRI C. CHITTIBABU ; Will tbe 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state .

(a) the outline of UNESCO coupon 
scheme m regard to the inflow of cultural and 
scientific material ;

(b) whether the coupons aie payable in 
Jocal currency of the country requiring such 
material ; and

(c) whether Government propose to popu
larise the scheme in India for a free flow of 
ideas and cultural achievements abroad ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHRI D. P. YADAVA) : (a) The 
UNESCO Coupon Scheme enables institution* 
and individuals in any one country to buy 
publications, educational titma and scientific 
material from other countries without their 
having to acquire foreign exchange for the 
purpose. Tlie purchaser buys coupons, pay. 
ing for them m his local currency, and send* 
them directly to the supplier abroad who 
executes the order and redeems the coupons 
with UNESCO in the currency of bis choice. 
In all participating countries, tbe Govern
ments have appointed distributing agencies to 
sell UNESCO Coupons. In India, the distribu
ting body is the Indian National Commission 
for Oopenation with UNESCO. UN8SOO 
coupons are intended for the uat of fetfttt
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institutions and individuals. Coupons for the 
purchase of scientific meterials are, however, 
.available only to educational and research 
institutions. Coupons can be used for the 
purchase of articles including scientific equip* 
ment and materials, films, books, periodicals, 
photocopies, microfilm copies, art reproduc
tions, charts, globes, maps, filmstrips, sheet 
music and gramophone records etc. and for 
the payment of membership subscription to 
learned societies. The import of material pur
chased with UNESCO coupons can be carried 
out through normal commercial channels, 
and the release of such materials on arrival 
in India is allowed without any import licence. 
The scheme does not, however, offer immunity 
from payment of customs duty which may be 
payable under the rules in force at the time 
of import. UNESCO coupons ?re widely 
accepted by suppliers throughout the world 
in payment for supply of the articles men
tioned above.

(b) The coupons, which are in dollar 
denominations, are sold to institutions and 
individuals in local cunencies e .g . in India 
against rupee payment The sale proceeds so 
realised are, however, transmitted by the 
selling agency to UNESCO periodically in hard 
currencies except in a few cases where UNfcSCO 
accepts payment in local curiencies.

(c) As a result of circular letters issued 
by the Indian National Commission for Co
operation with UNESCO, the scheme is well- 
known in India to universities, other educa- 
tional and research institutions and organisa
tions. laboratories, interested individuals etc. 
The present demand for coupons is far in 
excess of the amount of foreign exchange 
being allotted by Government for this pur
pose during each year, which is about Rs. 10 
lakhs. When the restrictions cm allocation of 
foreign exchange are relaxed, tbe scheme 
wiH be further publicised and promoted.

t
Mmiag of Equipment and Books from the

Regional College of Education, Bhopal

5097. SHRI M. RAM GOPAL REDDY : 
SHRI N. K. SHARMA :
SHRI R. R. SINGH DEO :

Will the Minister of EDUCATION AND 
SOCIAL WELFARE be p^sed  to state :

(a) whether a  substantial quantity of 
scientific equipment supplied to the Bhopal

Regional College of Education by UNESCO as 
also a number of books in the College library 
are missing ;

(b) if so, whether any inquiry has been 
instituted to fix the responsibility ; and

(c) the findings of the inquiry ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA) :
( a ) : Scientific equipment worth about 9,000 
Roubles (approximately Rs. 75,000/-) was 
received by the College as aid from UNESCO. 
The equipment was inspected last year by 
Dr. M F. Kolpakov, UNESCO expert assigned 
to the National Council of Educational 
Research and Training, who indicated that 
only minor parts were missing Subsequently 
m November 1970 a further verification was 
done by a Lecturer in Physics, who indicated 
that some items were untraceable or missing. 
The exact value of the items and parts missing 
is being worked out.

Verification of books in the College library 
has been conducted on three occasions in the 
last 5 yeais. 75 books worth Rs. 3̂ 1 27 were 
found missing upto July 1966, a further 165 
books worth Rs. 1,058 62 were found missing 
in October '67 and the third stock verification 
conducted in October 1970 revealed that 
another 449 books were missing. The value 
of the books is being ascertained.

(b) and (c). A fuither detailed verifica
tion of Mocks has been oidered by the 
Principal of the College. The National 
Council of Educational Research and Training 
has also appointed a three-man committee 
headed by Prof. Rais Ahmed, Head of the 
Department of Physics, Aligarh Muslim 
University to visit Bbopal and report its 
findings after an enquiry. The Committee’s 
report indicates that out of the equipment 
by UNESCO there is shortage to the value 
of Rs. 1,500/- approximately. Action to fix 
responsibility for the loss wilt now be taken,

5098. fim  : m

( r )  W70-
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71 %  tfrrc fcW  qwr TK ^  aftr apt 
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%7jr, qw*[ 
af»T f*WWf, 

apjprftfe anf% *pft 
swrfarer v n r ? * #  
frrfaw t )

(i‘) 8Rfft«r 3f|̂ T£TR <r*rr
^*nrf *?t srorn %  121032
f t o ! i r % t a * r * O T  1 55m  v f t

Malpractices in Examinations Held in 
West Bengal

5100 SHRI SAMAR OUHA • Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state .

(a) whether recent examinations held in 
West Bengal for Universities Colleges and 
Schools have been very largely vitiated due to 
malpractices ,

(b) whether Government propose to set 
up a committee to go into the problems of 
holding fdir examinations , and

(c) whether the system of examinations 
will be changed to stop such malpractices ?

THE DEPUTY MINISTIR IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D P YADAVA)
(a) to (c> Information is being collected and 
will be laid on the Table ot the Sabha in due 
course

Vehicles brought by refugees from Bangla 
Desh while crossing India Borders

5J03 SHRI SAMAR GUHA Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state

(a) whether the Bangla Desh freedom 
fighters and refugees have brought cars, jeeps, 
buses, and rickshaws with them while crossing 
Indian borders , and

(b) if so, number of such vehicles brought 
into West Bengal, Assam, Meghalaya and 
Tripura ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS
PORT (SHRI RAJ BAHADUR) (a) and (b) 
According to the information received from 
the Government of West Bengal, some refugees 
from Bangla Desh have brought motor vehicles 
with them while crossing over to the territory 
of West Bengal Details regarding the num
ber of the vehicles brought into the State are 
being collected from the State Government.

In regard to the other three States, the 
information required in both the parts of tbe 
Question is being collected from the respective 
State Government*
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A statement will be laid on tbe Table of 
the Sabha, when complete information is 
received from all (he four Stales,

Amount paid to Research Institute of ancient 
Scientific Studies New Delhi for Translating 

Books

5104. SHRI RAMACHANDRAN KADA- 
NNAPPALLI : Will the Mmister of EDU
CATION AND SOCIAL WELFARE be 
pleased to state :

(a) whether an amount of Rs. 33,000/- 
was paid for translating some books to one 
firm named ‘Research Institute of Ancient 
Scientific Studies’ New Delhi; and

(b) whether any enquiry was held in the 
matter ; and if so, the result thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D P. YADAVA) :
(a) and (b). An amount of Rs. 32,604/- only 
was paid to this Institute. The question of 
furnishing proper Utilization Certificates by 
the Institute has been looked into from time 
to time and is being pursued.

Reconstitution of Indian Airline* Hoard.

5105. SHRI RAMACHANDRAN KAD- 
ANNAPPALLI : Wilf the Minister of TOU
RISM AND CIVIL AVIATION be pleased to 
sta te :

(a) whether Government h*VC considered 
to reconstitute the Board of Directors of the 
Indian Airlines; and

(b) if so, the time by which it is likely 
to reconstituted ?

THE MINISTER OF TOURISM AND 
C IV ItA V ^T lO N  (DR. KARAN SINGH):
(a) a a d t T h e  term of tbe present board 
Of Indian Airlines is tin the 31st July, 1971 
and its reconstitution is under considera
tion.

Coins Recovered on Barakhamba Road,
New Delhi

5106. SHRI RAMACHANDRAN KAD- 
ANNAPPALLI: Will the Minister of EDU
CATION AND SOCIAL WELFARE be

pleased to sta te :

(a) whether the coins recovered on Bara
khamba Road, New Delhi about two years 
back, have been received by the National 
Museum New Delhi; and

(b) if so, the particulars thereof and if 
not, the reasons therefor ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DEPART
MENT OF CULTURE (SHRI D. P. YADA
VA) : (a) No, Sir.

(b) It is understood that tbe coins are 
still in the District Malkhana and the mode 
of their disposal has not yet been decided by 
them.

Circulation of 2 Rupee Note.

5107 SHRI RAMACHANDRAN KAD- 
ANNAPPALLI * Will the Minister of FINAN
CE be pleased to state :

(a) whether 2 rupee note has been found 
most unpopular in the country , and

(b) if so, the steps taken by Government 
to stop its circulation and increase the one 
rupee note circulation, which is a popular 
one ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) and (b). Government have 
no reason to believe that the two rupee note 
is an unpopular denomintation. It is true that 
the one rupee denomination is more widely 
used but that does not mean that the two- 
rupee denomination does not serve a useful 
purpose. Government have no intentions of 
discontinuing it.

w t w  firw f a w w  % f P t f t r  
srsrw ft wmvfor

5108, «ft tWWWK WTWft : «WT fcwtT

v f i t  %  :

( v )  m  # i m  ta r  % w t f  fir**-
TWTWqr v  W W
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m v m  fasrFT % sfaar f r o m f t a
t  I «^TT fa*?T 3TT TfT t  I 

3TfT &F Wt
s w r *  (> ws ft^ n r ^  m i  fa<fa 
v r  t o  f a s #  « r i7 ^ r  sfarfa, 3ft fassft 
*T*Rfa*T*T arfsfaJT* % SRnTcT f ^ t  <TfoT!* 
3 < m  % 5R-ST % f^ T  ^rTTSTTzft | ,  <TT 

fa lfa  |  I

?rf vlf *pt fw ra

5 111. «ft w w  fvwtT w*rf *pn sitas* 
aita q fac^r »r?ft ^  «Tcn̂  Ot p rr  «F**t 
far:

(s f) w r  t t ^  a F rtf*fh r favrcr 
3rfa*rc*r % eRarw rrr *r q?r arcjw r tv  *  
*sr it  wsOi % f^m sr f®  5j?TT«r
f^ r  1 aftr

(*f ) ajrfir fr , eft s*r «tt ?tcvtt *  w t

« P T ^ t *Pt | ?

* fa fa « iv « m T  f f a ^ a ih :  « rf^ « r  
*wt (<fft TJ* «fT |T) : (v )  a rk  ( * )  : 

tr a n r  *TRjft*r *re*®r % o th  *t 
im s fr r  fan fa  *my % 'rfonFr
% 3TS*nR ^ t  STRf^RT f o f t t  I  tft
^ n rn n f «nr*ft«rf^rw  fa^Fra fafe% 2 

% snrrr % 'rfr^n?^ sr^ sn^
5KT fa trfa  * r w  snmr, arerefcf o r 
(%o xr^o fffffrarr) at trg w  rim  q W t  
** ft fastft % m fa  w ta rc ftp? *t «Ft *nft 
«ft i ^  ^  f® tftx a im i< V  tr^ f^ r *pt 
t? t |  frrc% arferar fo rte  ^r%  anft 
srspr t o t  | f *r 3 r m w  *r*ft?pr sr% i

«m gt i f  w ra fM V  *ft

<WTfHIWT

5H 1 «ft w ?  fiwft* WRtf. vrr faff 
tfeft v% *m*t a t  f«rr f a r :

(*p) ¥Tr ?rm f%  qv arertfafor 
f a f t f  % t3[*P ^w pt v t  $  frog rrc
PPUT *WT «TT r W  33%  «TTRR9rH ^  V V t
*\% «rfcT ^  t?«t arrfa s rn v r  fWt ^  ;

(^r) m  'r r f ^ T R  % m«r ?5»ft 
t r w h  ^t ?ft»rr «tt mft jttstt erppft 
ft?ft |  ;

(»r) fT, eft «ptt er^rrft Tt^%  
% fadr * T < m  *PT qrc?t VT f ^ l T
I  , afft

(«r) W T T O  SirffcT ^  
h  f»Ft? % 3 f t  srssst % *resr ^  jw  vm  
witt t  aftr ^  |r ,  eft ^r%  fk*%  ^rtt t o -  
«n?t f t  »Tift % ?

f«rw «?*!«* TRir w it  («ft fro 8TKO 
r m i )  ( m )  2  spr 1971 O t  3TE^T ^  qsp 
suffer q P^rsarrwT 3 ^  *bt»t h  f r̂ r̂frr 151 
ftrwtffnr *rrc %  ?T̂ »?r afh: ?n?y frfarir 
7T»ft% r̂ TTT fgpraflT vTiprnr
20, ooo w t *rr i ^ w ?  fwq »rq afa
fgr?r aft sqftfmt %  wtf $  it ^
z f t  ^ t  «tt, fro e rrc  t t  fe rn  m t  
3flr ^ ĴTFTcT qrT frfT ^  fwr w  i 

T̂RpST q | ^-*T?tTr55 H t^T 
Otf *r̂ t f’T̂ TT far *tp# it er^Rt 
% f*R ft 3RRf5jt?T f^ rftf  % fartft «FT

(m) afa (»T) : î fT * §  |
f f  qf^TT qrfa^rr?r ^  %€\ $ i  Trsr^mft 
^TT qr qTTT% <R rTm  3JTflTT«r-fad?r 
®pt sftr’ ^?tt 11 fair tft erm  r tttr  ^t 

%  f^q 3TTORT ^trt fan? irq |  
fannt fa^rfefaRr gqwmfaw |  s—

( i)  «TT «Tt ^
faTR«F ^PTT WTftRT SFT^T I

(ii) ^ « tt  % <rcm arrersr-srwr % 
f ^  *r«rT?rm « r m  *pt ft«P% %
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fw3[ sr*rmr?fl 331% % 
’Enrsn!sr i f  ^
tftaT g r o r  z v  % sfta ^ t t - s t r  
# 3$ ’ a r R t f ^  «FT?rr 1

( i i i )  *r*r*HWT T* fafa^T  f e w f f  % 

sTfgvrfkthr ^  ^ m t m
# 8 #  STTZftf̂ T̂T «P7% tftar
*&>, gfas <t*tt % sta
sp r^ tt ^ r r  1

(«r) s r ^  % * m  («f) if fcq »rcr 
v m  i f  Tgr?t g q  sre* ?r£t ssctt i

Restrictions Imposed on Co-operative 
Land Development Banks

5113. SHRI N. K. SHARMA : Will tbe 
Minister of FINANCE be pleased to state :

(a) whether the Reserve Bank of India 
has imposed ccrtain restrictions on Co
operative Land Development Banks while 
making advances to the cultivators for pumps, 
wells and tractors ;

(b) if so, whether these fresh restrictions 
are likely to hamper agricultural growth in the 
less developed States of Rajasthin, Himachal 
Pradesh and Bihar; and

(c) if so, whether Government propose to 
instruct the Reserve Bank of India to with
draw these instructions and if not, the reasons 
thereof?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) (a) No Sii,

(b) and (c), Do not aries.

20 Paisa Racket in Delhi, Bombay, Madras 
and Calcutta

5114. SHRI P. K. DEO : Will the Minis
ter of FINANCE be pleased to state :

(a) whether attention of the Government 
of Indie has been invited to a report in the 
Times of India of 22nd June, 1971 regarding 
the 20-paise racket in Delhi, Bombay, Madras 
tad Calcutta;

(b) whether Government have received any 
report in this regard from the Enforcement 
Directorate or some other sources ; and

(c) if so, the nature thereof and action 
being taken against the culprits ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) to (c). Government’s atten
tion has been drawn to this news item, but 
there is no evidence to substantiate that 20 
paise coins are being passed off as gold sover
eigns in any of these cities.

National Institute of Education-Health 
Education Welfare Projects

*5115 SHRI SAT PAL KAPUR : Will the 
Mmister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the NCERT carried out nine 
National Institute oi Education-Health Educa
tion Welfare Projects in the years 1963-66 with 
the assistance from the United States Office of 
Education at an expenditure of Rs 13,04,135/-— 
(app.) ; and

(b) if so, the specific and practical uses 
these studies have been put to in developing 
programmes for school education ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT OF 
CULTURE (SHRI D. P. YADAVA) : (a) 
Yes. Sir. These projects were carried out b>- 
the N C E R.T. at an expenditure of Rs. 13,- 
74,135/-.

(b) Six reports have been printed and 
three are under print. One report is going 
into a reprint. Workshops and seminars for 
utilising the results were arranged. Printed 
reports were circulated to all the State Govern
ments and Union Territory Administrations. 
Some States like Rajasthan, Gujarat, Assam, 
Madhya Pradesh, Mysore and Bihar utilised 
the results of studies as follows :

(i) for raising achievement motivation of 
school students;

(ii) for guidance, allocation and selection 
of students to different courses of 
study through the application of



123 Written Answers JULY 16, 1971 Written Answer* 124

scholastic aptitude tests grades VIII 
and XI developed under National 
Institute of Educatkm-Heakh Educa
tion Welfare Project No. 0J3 ;

(tii) for improving inspection and supervi
sion practices in schools ;

(iv) for conducting research studies in 
wastage and stagnation and for 
undertaking action programmes to 
reduce the extent of educational 
wastage and school dropouts ;

(v) for launching remedial programmes 
in those areas of Mathematics in which 
the achievement of students is rather 
low ;

(vi) for preparing better tools for evalua
ting the performance of students in 
schools ; and

(vu) for improving the existing curricula 
in Mathematics and for adopting new 
methods of teaching Mathematics in 
higher secondary schools,

Development ef Village Bhakra in Hima
chal Pradcsb as a Tourist Report

5116. SHRI NARAIN CHAND PARA- 
SHAR : Will the Mirister of TOURISM AND 
CIVIL AVIATION be pleased to state :

(a) whether there is any plan to develop 
village Bhakra of Himachal Pradesh as a 
tourist resort; and

(b) if |K>, the steps contemplated in this 
regard ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH):
(a) No, Stf. However, the Department of 
Tourism has set up a Cafetana at Govind 
Sagar and it is also proposed to provide two 
lunches there.

(b) Does not arise.

Steps to Encourage Women to take up 
Flying profession

5117. SHRI N. TOMBI SINGH : Will the 
Minister of TOURISM AND CIVIL AVIA
TION be pleased to state :

(a) the steps taken to encourage women 
to take up flying profession :

(b) the number of women Flying Officers 
in the Civil Aviation Sector and tbe States to 
which they belong ; and

(c) whether Government propose to take 
any special measures to increase tbe number 
of women Flying Officers ?

THE MINISTER OF TOURISM AND CI
VIL AVIATION (DR KARAN SINGH) : (a) 
Women candidates are eligible to enrol at any 
subsidised flying club or gliding club in the 
country In addition, the Banasthali Vidva- 
pith which has opened a flying wing for its 
women trainees, has been included in the 
Government Flying Subsidy Scheme as a spe
cial case.

(c) Two women pilots are employed with 
Indian Airlines, one of whom comes from 
Bihar and the other from Uttar Pradesh

(c) There is no such scheme at piescnt.

Centres Selected for Development of 
Tourism in North Kanara

5118. SHRI B. V NAIK : Will the Minis
ter of TOURISM AND CIVIL AVIATION 
be pleased to state :

(a) whether any survey of the tourist 
attractions in tbe mountainous coastal District 
of North Kenara has been made ;

(b) if so, which are the centres that have 
been identified for development ; and

(c) if not, tbe approximate time within 
which the survey will be completed ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR KARAN SINGH):
(a) No, Sir.

(b) and (c). Do not arise.

Amount granted to Tbmli Nadu Government 
by tbe Reserve Bank

5110. SHRI C, CHlTTlfiABU : Will the 
Minister of FINANCE he pleased to state ;

(a) the amount granted by the Reserve 
Bank of India to the Tamil Nadu Government
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for constructing house* for the poor and for 
giving loans under agricultural loan scheme ;

(b) the actual amount demanded by the 
Tamil Nadu Government; and

(c) the reason for not providing sufficient 
loan to Tamil Nadu Government for the 
aforesaid purpose ?

THE MINISTER OF FINANCE (SHRI 
YfcSHWANTRAO CHAVAN) : (a) and (b). 
The Reserve Bank does not grant loans and 
advances directly to State Governments for 
construction of houses or for giving agricul
tural loans. However, besides giving short 
duration ways and mean* advances, the 
Reserve Bank of India grants t j  the State 
Governments, loans for subscribing to the 
share capital of cooperative credit societies 
for strengthening their capital base. The 
amount of advances for this purpose is deter
mined on the basis of certain criteria pres
cribed, such as the opening of branches at 
block levels ; ovcrdues not exceeding 30 per 
cent of the societies' loans outstanding and 
realistic lending programmes of the societies 
etc. During the year 1970-71, an amount of 
Rs. 149 67 lakhs was sanctioned by the 
Reserve Bank to the Tamil Nadu Government 
against Rs. 435 44 lakhs applied for.

(c) The full amount applied foi could 
not be sanctioned as some of the criteria 
prescribed were not satisfied.

Enquiry into working of Jute Mills in 
West Bengal

5120. SHRI INDRAJIT GUPTA : Will 
the Minister of COMPANY AFFAIRS be 
pleased to state :

(c) whether Government have appointed 
Cost Auditors for any of the jute mill com* 
panics ?

THE MINISTER OF COMPANY # 
AFFAIRS(SHRI RAGHUNATHA REDDY) :
(a) and (b). Information is being collected 
and will be laid on the Table of the House.

(c) The Government have not prescribed 
under Section 209(1) (d) of the Companies 
Act, 1956, the maintenance of cost records in 
the case of Jute Industry and therefore the 
appointment of Cost Auditors under Section 
233B of the said Act does not arise.

Establishment of a Tourist Centre at Jhalda, 
District Purulia (West Bengal)

5121. SHRI DINESH JOARDER : Will 
the Minister of TOURISM AND C I V I L  
AVIATION be pleased to state :

(a) whether the attention of Government 
has been drawn to the possibilities of establi
shing a tourist Centre at Jhalda, Puriiia dis
trict, West Bengal ;

(b) whether Government have received 
any proposal from the West Bengal Govern
ment in this regard ; and

(c) if so, the reaction of Government 
thereto ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH):
(a) and (b). The Department of Tourism is 
not aware of any such suggestion.

(c) Does not arise.

Si tting up of an AlUIndia Circus Institute 
in Kerala

(a) Whether Government have investi
gated the reasons for the discrepancies in the 
working results of jute mill companies in West 
Bengal, although they are all using the same 
raw material, selling in the markets and 
paying standardised wages to their labour ;

(b) whether the Kamarhathy Jute Co., 
which declared losses over the past 4 years, 
has recently sold shaves at Rs. 228/— per 
share although the market quotation is only 
Rs. 74/—fier i hare ; and

5122. SHRI C. K. CHANDRAPPAN: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether there is any scheme to set 
up an All-India Circus Institute in Kerala ;

i >
(b) if so, the main features of the Scheme ;

and

(c) when the Instiute is Hkefy to start 
functioning 7
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THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHRI K S RAMASWAMY) .
(a) No, Sir,

(b) and (c) Do not arise

Construction of Metalled Roads in Rihar 
during Fourth Five .Year Plan

5123 SHRI N. K SINHA Will the 
Mmister of SHIPPING AND TRANSPORT 
be pleased to state

(a) how many miles of metalled roads 
are to be constructed m Bihar m the Fourth 
Five Year Plan period , and

(b) the total allocation made for this 
purpose?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR)
(a) and (b) The Fourth Plan provision tor 
road development in the State Plan of Bihar 
is Rs 34.23 crores covering P W D roads 
(including the State’s share for Ganga bridge 
at Patna), improvement of Municipal roads 
and C D roads Against this total provision, 
the target for the construction of surfaced 
roads under the State Plan is 1232 miles

Passage Cost of Inaian Hockey Team to 
Singapore

5124 SHRI MUHAMMED SHERIFF 
Will the Mmister of EDUCATION AND 
SOCIAL WELFARE be pleased to state

(a) whether the Indian Hockey Federa
tion had requested Government to meet the 
passage cost for an Indian Team to participate 
m the International Hockey Tournament to be 
held at Singapore m August, 1971 , and

(b) if so, the reaction of Government 
thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S RAMA
SWAMY) (a) Yes, Sir

(b) Government have acceded to the 
request.

Committee to Probe Students onrest in 
Kashi Vklyapeeth

5125. SHRI MUHAMMED SHERIFF 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state

(a) whether Kashi Vrdyapeeth has for
med a committee to probe student unrest and 
to suggest measures to bring about normalcy 
there and

(b) if so, the time by which the report 
of the Committee is likely to be submitted ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THB DE
PARTMENT OF CULTURE (SHRI D P 
YADAVA) (a) No, Sir

(b) Does not arise

Fnquiry into Fire in the Ship ‘State of 
Assam*

5126 SHRI MUHAMMED SHERIFF 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state

(a) whether any enquiry was held into 
the fire which broke out in the ship ‘State 
of Assam’ at the Alexandra Docks m Bombay 
on 18th June, 1971 , and

(b) it so, the result thereof ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR) (a) 
and (b). A preliminary enquiry into the 
causes of fire is being conducted by the Nauti
cal Surveyor, Mercantile Marine Department, 
Bombay and is expected to be completed be
fore the end ot thib month

Withdrawal of Excise Doty on Ready-Made 
Garments

5127 SHRI MUHAMMED SHERIFF : 
Will the Minister of FINANCE be pleased to 
state .

(a) whether a delegation pf the Clothing 
Manufacturers Association of India met him 
on the 16th June, 1971 and requested him to 
withdraw (he levy of 10 per cent Excise Duty 
imposed on ready-made garments; and
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(b) if $o, the reaction of Government 
thereto ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) Yes, Sir.

(b) Since this is a matter relating to 
Budget proposals it is not possible to give any 
reactions to the representation at this stage 
The representation on the subject is under 
examination.

Development of Minor ports in Orissa

5128. SHRI DEVENDRA SATPATHY : 
Wiil the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a) which of the minor ports in the 
State of Orissa are being developed, during the 
Fourth Plan period and their estimated cost ; 
and

(b) whether any proposals for the deve- 
lopment of minor ports at Chilka, Konark 
and Puri in Orissa have been submitted by 
the Government of Orissa, and, if so, when 
the Government of India propose to work out 
the same ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR) : (a) 
Gopalpur in Orissa has been selected for 
development under the Centrally Sponsored 
Schemes during the Fourth Plan period. The 
estimate for its development is under exami
nation.

(b) No, Sir.

Demand for appointment of a Committee 
to enquire about working conditions 

of Public Transport Workers

5129. SHRI P. M. MEHTA : Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state :

(a> whether a demand has been made 
from some Public Transport workers to

appoint a National Level Committee to go 
into the working and living conditions of 
Public Transport Workers ; and

(b) if so, the reaction of Government 
thereto ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS* 
PORT (SHRI RAJ BAHADUR): (a) No.

(b) Does not arise.

Results of Anti-Smuggling Meesores

5130. SHRI BHOGENDRA JHA : Will 
the Minister of FINANCE be pleased to refer 
to the reply given to Unstarred Question No. 
1359 on 4th June, 1971 and state :

(a) whether as a result of the steps 
taken to check smuggling into India* there 
has been any reduction in the volume of 
smuggling in the past two years ; and

(b) if so, to what extent ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K R. 
GANESH) . (a) and (b). The value of the 
goods seized as a result of the anti-smuggling 
measures during the last 5 years is as 
under:—

Year *Va!ue of the goods seized 
(Rs. lakhs)

1966 661

1967 1640

1968 1939

1969 2501

1970 2207

*In respect of g>ld, international monetary price and in respect of other articles, the 
Indian market price has been adopted as the basis for this table,
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Recognition of Secondary School Certificate 
of Bangla Desh

5131. DR RANEN SEN : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether Government have decided to 
recognise Secondary School Certificates of 
Bansia Desh as equivalent to the Matricula
tion and corresponding certificates in India ;

(b) whether six Vice-Chancellors of 
Indian Universities have made a scheme to 
utilise evacuee educationists from Bangla 
Desh; and

(c) if so, the nature of the same ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE, AND IN THE 
DEPARTMENT OF CULTURE (SHRI D. P. 
YADAVA) : (a) For purposes of employ
ment under Government of India, the following 
certificates of East Bengal have been recognised 
as equivalent to the Matriculation/Correspon
ding Certificates issued by the Boards of 
Secondary Education/Universities in India :

(i) Certificate granted by the East 
Bengal Secondary Education Board, Dacca ;

(ii) Secondary School Examination 
Certificate awarded by the Boards of 
Secondary Education at Komila, 
Rajshahi and Khulna in East 
Bengal; and

(iii) Secondary School Certificate awarded 
by the Board of Intermediate and 
Secondary Education, Jetsore, liast 
Bengal.

(b) and (c). According to the information 
famished by tbe Vice Chancellor Calcutta 
University a committee consisting of the Vice* 
Chancellors of Calcutta, Burdwan, Jadavpur, 
Kalyani, North Bengal, Rabindra Bharti and 
V im  Bharati Universities, the Secretary of 
Education Department, West Bengal, the 
Director of Public Instruction, West Bengal 
and tbe President of West Bengal Board of 
Secondary Education has been formed under

the Chairmanship of the Vice-Chancellor of 
Calcutta University with a view to devising 
ways and means for rendering assistance to 
educationists who have come over from Bast 
Bengal. Tbe Committee has appealed to the 
Vice-Chancellors of the various Universities 
in India to offer temporary appointments to 
such educationists as Visiting Fellows.

Loans Advanced by State Bank of India to 
Different Categories of Persons in 

Khalilabad, U. P.

5132. SHRI K. C. PANDEY : Will the 
Minister of FINANCE be pleased to state :

(a) the amount of advance given to 
persons belonging to different classes or 
various purposes during the period 1st April, 
1971 to 30th June, 1971 by the State Bank 
of India at Khalilabad, district Basti, Uttar 
Pradesh; and

(b) the number of such applications 
submitted during the period and those rejected 
and also the number of such applications 
which are pending for disposal ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN): (a) and (b). 
The information is being collected and will be 
laid on the Table of the House.
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Construction of New Building of National
CobbcU of Applied Economic Research

5135. SHRI R. P. YADAVA : Will the 
Minister of FINANCE be pleased to state :

(*) whether the new building of the 
National Council of Applied Economic

Research, New Delhi has been constructed 
recently ;

(b) if so, the amount that has been spent 
on the construction of the building and 
furnishings ;

(c) whether substandard bricks, cement 
and sand have been used by the contractors ; 
and

(d) the control exercised during the 
course of construction and who'her the work 
has been completed according to the specific 
cations ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) The mam building of the 
National Council of Applied Economic 
Research was constructed m 1960. However, 
during 1970-71, an additional floor was 
constructed.

(b) An amount of Rs. 4.17 lakhs was 
spent on construction of the additional floor 
including servants quarters and Rs. 88,500 on 
furnishings including replacement of old 
furniture.

(c) No, Sir.

(d) The work has been completed 
according to specifications It was supervised 
by a civil engineer from the Council and also 
by a reputed firm of architects. There was 
also a Building Committee of the Governing 
Body of the Council which reviewed the 
progress of the construction work from time 
to time.

Memorandum from Military Pensioners 

Employed in Public Undertakings

5136. SHRI OASARATH DEB : Will 
the Minister of FINANCE be pleased to 
state :

(a) whether Government have received 
any representation or memorandum from the 
Military pensioners employed in the public 
undertakings with regard to deduction of 
pensions from their salary : and

(b) if so, the decision taken by GoVerti* 
mcnt thereon ?
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TUB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) Yes, Sir Such a Memo
randum has been received from the Chakeri 
Ex-Service Men’s Association, Chakeri, 
Kanpur wherein they have sought extension 
of the benefit of pay plus pension allowed to 
Government employees absorbed in Public 
Undertakings to Military pensioners re- 
employed in Public Undertaking*.

(b) Pursuant to the Administrative 
Reforms Commission's recommendations 
made in their report on Public Sector Under
takings tbe Government have decided to 
require deputatiomsts to opt either for 
permanent absorption in public sector enter
prises where they are serving or revert to 
their parent cadres within specified time-limits 
In order to provide incentives to suitable 
deputatiomsts to opt for permanent absorp
tion in the undertakings where they are serving, 
Government have agreed to the payment of 
pay plus pension m certain cases These 
orders are equally applicable to Defence 
Services personnel employed m non-defence 
production undertakings who opt for perma
nent absorption m the enterprises where they 
are serving, on resignation from their parent 
cadres The orders do not apply to Defence 
Services personnel absorbed in defence 
production undertakings since they do not 
have to permanently qpt for service in the 
enterprises where they are serving or revert
10 the parent cadres. The orders do not also 
apply to re-employed pensioners, either civil 
or defeace. These orders also do not apply to 
departmental undertakings where the question 
of option does not arise.

Expenditure on School Education in Union 
Territories

5137. SHRI M. SA1YANARAYAN 
RAO : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state:

(a) the amount of money spent by 
Government annually on the education of 
children of the primary, middle and secondary 
stages in each Union Territory where such 
education is free ; and

(b) the average expenditure incurred 
per child per year in each Union Territory 
on education ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA) :
(a) and (b). The requisite information is 
being collected from the Administrations of 
the Union Territories and will be laid on the 
table of the Sabha as soon as possible.

Measures Taken for Advancement of Socially 
and Educationally Backward Classes

5128 SHRI K NAR \YANA RAO : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) the steps taken for the advancement 
of socially and educationally backward classes 
which are independently treated from the 
Scheduled Castes and Scheduled Tribes in 
terms of Article 15(4) of the Constitution ,

(b) whether any reservations for the 
appointments or posts in terms of Article 
16(4) have been made by the Union Govern
ment and if so, the extent thereof,

(c) whether d Commission contemplated 
under Article 340 of the Constitution was 
appointed, if so, its recommendations ,

(d) whether the Union Government is 
aware that Backward Classes lists in some 
States were sustained by the Supreme Court 
and were struck down by the same Court in 
the case of some other States, particularly 
Andhra Pradesh ; and

(e) if so, whether the Union Govern
ment is contemplating to bring about Consti
tutional amendment towards a uniform 
policy ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S RAMA- 
SWAMY) : (a) As far as the Central 
Government are concerned only the Scheduled 
Castes and Scheduled Tribes are treated as 
backward classes on the basis of caste. Back
ward Classes other than the Scheduled Castes 
and Scheduled Tribes are determined on the 
basis of economic criteria and they are 
covered under the general schemes.

(b) The Central Government ha« not 
made any provision for reservation in services
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for communities other than the Scheduled 
Castes and Scheduled Tribes.

(c) Yea. A Commission under the Chair
manship of Kalca Kalelkar was appointed in 
1953. The Report of the Commission along 
with a Memorandum of the action taken 
thereon were presented to both the Houses of 
Parliament on the 3rd September, 1956 as 
required under article 340(3).

(d) It has come to the notice of Govern* 
meat that the Supreme Court has struck down 
the lists of Backward Classes adopted by some 
State while it has sustained those of some 
others. The main consideration here has been 
the propriety of the criteria adopted by the 
States concerned.

(e) No Constitutional amendment is 
considered necessary in this matter.

Grants for Anglo-Indian Community for 
Education

5139. SHRI K. NARAYANA RAO : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) the amount of grants given during the 
last three years, year-wise, by the Central 
Government in terms of Article 337 of the 
Constitution for the benefit of the Anglo- 
Indian community in respect of education; 
and

(b) whether similar grants are still being 
given ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA) : (a) 
and (b). The special concessions granted for 
the education of the Anglo-Indian community 
according to Article 337 were for a specific 
period of ten years. Nevertheless in pursuance 
of a decision taken at tbe Chief Minister's 
Conference on 20-3-60 and the then Union 
Home Minister's advice to Chief Ministers in 
this regard grants of Rs. 7,000 each year 
during 1968-69, 1969-70 and 1970-71 to Dr. 
Graham's Homes, Kalimpong, were given. 
Simiiary, grants of Rs. 4,000 each year were 
given to the Inter-state Board for Anglo-Indian 
Educ*tfon in 1968-69, 19<S9*70 and 1970-71.

Information regarding grants given in this 
regard by the Ministry of Railways is being 
collected and will be laid on the Table of the 
Sabha when availabte.

Levying of Agricultural Tax

5140. SHRIMATI BHARGAV1 THANK- 
APPAN : Will the Minister of FINANCE be 
pteased to state :

(a) whether the Central Government have 
issued instructions to the States for levying of 
agricultural tax ; and

(b) if so, the names of the States where 
the adverse reactions have been noticed in 
this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) and (b) : Taxation of agricul
ture is a State subject under the Constitution 
and it is primarily for the State Government 
to take action for the levy of taxes on agri 
culture. The Government of India are of the 
view that for the purpose of discouraging the gro
wth of inequalities, the affluent sections of the 
rural population should be made to contribute 
adequately towards the resources mobilisation 
effort in which both the Centre and the States 
share equal responsibility. The Government 
of India have therefore from time to time 
been urging the State Governments to take 
effective steps to mobilise resources from tbe 
agricultural sector.

No formal representation opposing this 
view has been received from any State Govern
ment.

Preservation of Wild Life In Madhya 
Pradesh

5141. SHRI UMED SINGH RATHIA r 
Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether wild life is declining in 
Madhya Pradesh ;

(b) if so, the steps Government of India 
propose to take to check the same ; and

(c) the amount to be spent in Madhya 
Pradesh during 1971-72 for the purpose ?
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THE MINISTER OF TOURISM AND 
CIVIL AVIATION : (DR. KARAN SINGH) : 
(a) There has , unfortunately been a 
decline in the population of certain species of 
wild life in Madhya Pradesh and in India as a 
whole over the past few decades.

(b) A moratorium on the killing of tigers 
was suggested by tbe Government of India to 
all State Governments last year, and the 
Government of Madhya Pradesh has now 
banned the killing of tigers for a period of 
two years. Killing of other endangered species 
such as Barasingha or the Swamp Deer and 
the Black Buck is also prohibited. The 
Department of Tourism has contributed 
Rs. 52,500 towards a project for the protection 
and multiplication of BarasiPghas in the Kanha 
National Park, and a team of Experts from 
the World Wild Life Fund is now in Madhya 
Pradesh to assist in the implementation of this 
project.

(c) A provision of Rs. 10 lakhs has been 
made in the budget of the Department of 
Tourism for 1971*72 for the improvement of 
five selected sanctuaries and national parks of 
which Kanha National Park in Madhya 
Pradesh is one.

Advertisement by Air India regarding 
disrobing of Women

5142. SHRI SHYAMNANDAN MISHRA : 
Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether in an advertisement regarding 
the Jumbo Jets, the Air India have shown 
the disrobing of women (Gopies); and

(b) if so, whether Government approved 
of this advertisement 7

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH):
(a) and (b). Tne advertisement with the 
caption Swing high big chariot” which was 
published by Air-India in April, 1971 was 
part of the Corporation’s campaign to pro
mote their Jumbo Jet aircraft (Boeing 747s). 
The theme of the interior decor Of the 74Ts 
is the popular Krishna legend. The illustra
tion In the advertisement was an adaptation of 
one of the incidents from the life of Lord Kris
hna depicted on the walls of Atr-India’s jumbos. 
This advertisement was stopped soon after it 
appeared in the newspapers and the « t i»

campaign based on the Krishna theme has 
since been discontinued.

Foreign Talent Engaged for Designing 
Jobs in Air India

5143, SHRI BHOGENDRA JHA : Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether foreign talent has been impor
ted for designing ‘shalwar’ and ‘Kamiz’ for 
Air India’s hostesses and if so, the reasons 
thereof;

(b) for how many functions, jobs, desig
ning and cooking, foreign talent has been 
imported, from which countries and at what 
cost ; and

(c) whether such talent was not available 
in the country ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH):
(a) Air-India had m 1969 entered into an 
agreement with the Paris conturior, Jacqes 
Estcrcl, for designing uniforms for air hos
tesses against transportation on Air-India 
services. His services were engaged to design 
a distinctive uniform with an Indian touch 
for foreign air hostesses employed in Air-India 
who were wearing western style dress. Mr. 
Esterel was engaged because of his world-wide 
reputation in this field.

(b) and (c). In 1968, Air-India obtained 
the services of experts from M/s. Orlane of 
Paris for training air-hostesses in beauty 
treatment. There was no payment as the 
arrangement was under transportation servioe 
contract.

Air-India have employed oqe French and 
one Italian Chef-de cuisine for their flight 
kitchens at Delhi and Bombay respectively to 
provide cqisinc of international standards for 
their flights, They are paid a monthly 
salary of U. S. $900 each. Such experts are 
not available in India.

Procedure for Admission of Foreign 
Students In Indian Universities

5144. SHRI BBHWANATH JHUNJHUN- 
WALA : WJH the Mfeisttf of EDUCATION
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AND SOCIAL WELFARE be pleased to 
state :

(a) whether the procedure followed for 
admission of foreign students in Indian Uni
versities is so cumbersome that by the time a 
student is finally admitted the course goes 
ahead quite f a r ;

(b) whether the enquiries from foreign 
students in regard to admission particulars 
are not attended to in time and this results in 
the failure of the students to avail of the 
facilities for admission ; and

(c) if so, the steps taken by Government 
to streamline the whole procedure ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA) : (a) 
and (b). No, Sir.

(c) Does not arise.

Appointment of Committee to Suggest 
Facilities Required by Foreign 
Students in Indian Universities

5145. SHRI BISHWANATH JHUNJHUN- 
WALA : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
sta te :

(a) whether the University Grants Com
mission had appointed a Committee two years 
ago to suggest facilities required by foreign 
students in Indian Universities.

(b) whether according to a news report 
appearing in the *Statesman* uated the 24th 
June, 1971 the Committee is said to have not 
started its work as yet; and

(c) if so, the reasons for the inactivity of 
the Committee and the expenditure incurred 
on this Committee so far ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA):
(a) No, Sir, However, am Advisory Committee 
fot the welfare of foreign students in India, 
Which was set up by the Ministry of Education

and Social Welfare in January, 19(57, has been 
functioning.

(b) and (c). Do not arise.

Expenditure Incurred on Tourist Promo- 
tion in Union Territories

5146. SHRI ERASMO DE SEQUEIRA : 
Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) the expenditure incurred by Govern
ment on tourist promotion from Central funds, 
in each Union Territory during the last three 
years, yearwise ; and

(b) the expenditure incurred by India 
Tourism Development Corporation for tourist 
promotion in each Union Territory during the 
same period ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION : (DR. KARAN SINGH) :
(a) and (b) The tourist promotional campaign 
of the Department of Tourism and the India 
Tourism Development Corporation, both at 
home and abroad, is an integrated one 'which 
seeks to project a total image of India as a 
country of great tourist attractions It is not 
possible to give figures of expenditure on this 
account Territory or State wise.

Posts filled in the Commission of 
Railway Safety

5147. SHRI ERASMO DE SEQUEIRA i 
Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether any posts in the Commission 
of Railway Safety have been filled from 
among the officers of the Research, Designs 
and Standards Organisation ; and

(b) if so, the total number of posts in 
the Commission and the number of posts so 
filled ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION {DR. KARAN SINGH) :
(a) and (b). There are 9 Class I posts in the 
Commission of Railway Safety. None of 
them has been filled by an officer drawn from 
the Research, Designs and Standards Organi
sation of the Ministry of Railways* as no
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suitable offioer from that Organisation hat 
opted for service with the Commission of 
Railway Safety.

Post-Matric Scholarships to S.C. and 
S.T. Students in Uttar Pradesh

5148. SHRI C. P. SHAILANI : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) the amount of grant provided by the 
Central Government to Uttar Pradesh during 
the financial year 1971-72 for disbursement as 
scholarships to the Post-Matric students 
belonging to the Scheduled Caste and 
Scheduled Tribe communities ; and

(b) the per capita amount fixed for 
Post'Matric students of different classes ?

TUB DBPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S. RAMA- 
SWAMY):

(a) Scheduled Castes Rs. 9040 lakhs 

Scheduled Tribes Rs. 0.45 lakhs

This is over and above the State Govern
ment's committed share.

(b) Scheduled Caste and Scheduled 
Tribe students are paid a monthly main
tenance allowance varying from Rs. 27 p m. 
to Rs. 112.50 pm  (depending upon the 
course of study and whether the candidate 
stays in a hostel or is a day scholar) and all 
non-refundable compulsory fees and approved 
study tour and thesis typing/printing charges. 
A statement is attached.

Statement 

MAINTENANCE CHARGES

Courses of study For meritorious students* For others**

Monthly Rates Monthly Rates Monthly rates Monthly rates
for those resid for day scholars for those resi for day scho

ing in hostels ding in hoste’s lars

1 2 3 4 5

Rs. Rs. Rs. Rs.

Preparatory/Pre-Univer- 60 40 50 40 27
sity, 1.9c., I A., l.Com.,
I.Sc. (Agf.), B.Sc., B.A.,
B.Com., Corresponding 
Oriental Language/Pine 
Arts Courses

♦'Meritorious students* means the Scheduled Caste and Scheduled Tribe students Who 
secure 1st Division (or at least 60% of the marks in the aggregate where no division is 
awarded or equivalent grading where any other grading system k  used) in their Metric/ 
Higher Secoodaty/lntermediate/Unfwersity Final Examination,

***6thers means the Scheduled Caste and Scheduled Tribe students Who do not secure 
1st Division (or at least 60% of the marks In the aggregate where no division is awarded 
<» an equfctlent grading whete «tty other grading system Is used) in their Metric/Higher 
Seocmdary/Intermediate/Uiilverslty Final EJttflMtft&n.
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1 2 3 4 5

M.Sc., M.A., M.Com., 
LL.B., LL.M. and third 
Year Class in Hons. 
Courses. Corresponding 
Oriental Language/Fine 
Arts Courses

75 52.50 50 35

D.Sc„ D .Litt, Ph.D. 90 67.50 60 45

Diploma/Certificate cour
ses in Agr., Veterinary 
Science, Hygiene and 
Public Health Courses, 
Sanitary Inspector’s 
Courses, Pre-Engineer
ing, Pre-Medical Cours
es, Sub-officers courses 
at the National Fire 
Service College, Nagpur

60 40.50 40 27

Diploma and Degree 
Courses m Indian 
medicine

60 40.50 40 27

Teacher’s Training and 
Physical Education
(a) Under Graduate 

Courses
60 40 50 40 27

(b) Post-Graduate 
Courses

75 52 50 50 95

BSc. (Agr.). B.VSc, 
Diploma courses m 
Rural Services Civil and 
Rural Engineering

75 52 50 50 35

Post-Graduate courses 
in Agr. Post Diploma 
Courses in Cooperation/ 
Community Develop
ment

90 67.50 60 45

Bachelor of Nursing and 
Bachelor of Pharmacy

97.50 75 65 50

Diploma/Certificate 
Courses in Engineering 
Technology. Architecture. 
Medicine and courses 
tor Overseers, Drafts
men, Surveyor, Electri
cian, Tool maker and 
wireless operator

97.50 75 65 *0
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Degree courses in En
gineering Technology, 
Architecture, Medicine 
and B.A. M & S or 
other similar courses, 
Master of Pharmacy.

112.50 90 75 60

Trade Courses, e.g. 
Telegraphy, Book-keep
ing, Short-hand, Type
writing, tailoring, tan
ning and Leather Goods 
Manufacture, etc.

Ad-hoc financial assistance at the rate of Rs. 20/- p.m. 
(mclusive of fees).

Fees
Scholars will be paid enrolment/registra

tion, tuition, games, union, library, magazine, 
medical, examination and such other fees 
compulsorily payable by the scholar to the 
Institution or University/Board, Refundable 
deposits like caution money, security deposit 
will, however, be excluded.

Study Tours
Study tour charges upto a maximum of 

Rs. 100/- per year limited to the actual 
expenditure incurred by the students on train/ 
bus fares, tonga charges, etc will be paid to 
the scholars studying professional courses, 
provided that the Head of the Institution 
certifies that study tour is essential for the 
scholar for the completion of his course of 
study.

Thesis Typing!Printing Charges
Thesis typing/printing charges upto a 

maximum of Rs. 100/- will also be paid to 
research scholars on recommendation of the 
Head of the Institution.

Proposal to declare Kanchipuram in 
Tamil Nadu as a Tourist Centre

5149. SHRI C. CHITTIBABU: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state whether 
Government propose to declare Kanchipuram 
ip Tamil Nadu as a Tourist Centre and if not, 
the reasons therefor ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
Kanchipuram is already attracting a large 
number of home tourists, and no formal 
declaration by Government is required.

Amount Sanctioned for Sound and Light 
Spectacle at Mahabalipuram

5150 SHRI C. CHITTIBABU : Will the 
Minister of TOURISM AND CIVIL AVIA
TION be pleased to state the amount sanc
tioned by the Central Government for the 
Sound and Light Spectacle at Mahabalipuram 
in Tamil Nadu ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) : 
The estimates are yet to be received, after 
which necessary financial sanctions will be 
made.

Design and Estimate of OH Jetty at 
Madras Port

5151. SHRI S. RADHAKRISHNAN: 
Will the Minister of SHIPPING AND TRANS
PORT be pleased to state :

(a) the number of firms that have sub
mitted their design and estimate for the all 
weather oil jetty in the Madras P o rt;

(b) the procedure adopted for the selec
tion and approval of the design and estimate ;

(c) the estimates and the features of the 
designs received in this regard ; and
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(d) whether the financial sanction was 
given on the reports of the concerned technical 
authority 7

THE MINISTER OF PARLIAMENT- 
ARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR) ;
(a) to (c). Except for obtaining a preliminary 
report and outline proposals on the Project in 
1964 and 1965 from M/s. Rondel, Palmer & 
Tritton, a firm of Consulting Engineers, the 
original Project Report including the design 
of the Oil Dock and the estimate were pre
pared entirely by the Port Trust themselves. 
These were subsequently modified by the Port 
Trust on the advice of a high Level Techni
cal Committee appointed by them in 1969, 
in consultation with the Government of 
India.

(d) Does not arise.

Construction of Oil Jetty at Madras port

5152 SHRI S. RADHAKRISHNAN : 
Will the Minister of SHIPPING AND TRANS
PORT be pleased to state :

(a) the cost of estimate sanctioned for the 
construction of an all weather oil jetty in the 
Madras P ort;

(b) the date of sanction accorded by 
Government;

(c) the date of commencement of the 
construction work; and

(d) the anticipated date of completion of 
the project ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS
PORT (SHRI RAJ BAHADUR) : (a) and
(b). The reference presumably is to the Oil 
Dock of which the Oil Jetty forms a part. 
The revised cost of the construction of the 
Oil Dock Project, which is yet to be sanc
tioned by Government, is estimated at 
Rs. 23.20 crores as against the estimate of 
Rs. 9.06 crores sanctioned in January 1969.

(c) The work on the Oil Dock was 
commenced Hi 1966.

(d) The Oil Jetty, which is a part of the 
Oil Dock, is expected to be completed in

early 1972 while the remaining portion of the
Oil Dock is expected to be completed by 
September 1972.

Arrest of Fr. George C. Paikadu in connection 
with Fake Currency Notes

5153. SHRI GANGA REDDY : Will the 
Minister of FINANCE be pleased to state :

(a) whether Government’s attention has 
been drawn to the news of arrest of Fr. 
George C. Paikadu, a priest at Chirakadu in 
Kottayam District of Kerala, in connection 
with fake currency notes;

(b) whether more than ten other persons 
have been arrested from Andhra Pradesh in 
this connection ; and

(c) if so, the action talma against them ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) to (c). Information is being 
collected from the State Governments con
cerned and will be laid on the table of the 
House in due course.

Pay Scales in Central Inland Water‘ 
Transport Corporation

5154. SHRI JYOTIRMOY BOSU i Will 
the Minister of SHIPPING AND TRAN&* 
PORT be pleased to state :

(a) whether Government had set up a 
Central Inland Water Transport Corporation 
(a Government of India Undertaking) in 
the Assam region by taking over the work 
from its predecessor the RSN, IGN and Rly. 
Co. Ltd and

(b) if so, the pay scales of various grades 
of employees before the taking over of these 
companies and the pay scales now existing 
in the Corporation ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, & SHIPPING AND TRANSPORT 
(SHRI RAJ BAHADUR) : (a) The Central 
Inland Water Transport Corporation which «aa 
set up in February 1967 took over the worfc 
of the Riven Steam Navigation Company Ltd.* 
in May, 1967 in pursuance of a  scheme of 
Arrangements approved by the Cafeutt* High 
Court. W
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(b) A statement showing the pay scales 
of vktimn grade* of employees of the Rivers 
Steam Navigation Co., and of those of the 
Central Inland Water Transport Corporation 

laid on tbe table of the House. [Placed in 
ibrary. See, No. LT-683/71],

Att>erlc«a Foaodattons Operating In 
Educational and Social Welflsre 

Field

5155. SHRI JYOTIRMOY BOSU : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) the number of American Foundations 
(P) operating in India in the educational and 
sociat welfare field ; and

(b) whether Government have taken any 
steps to control their activities ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SO
CIAL WELFARE AND IN THE DEPART
MENT OF CULTURE (SHRI D. P. 
YADAVA): (a) According to available infor
mation, nine American Foundations are 
rendering financial assistance in the form of 
grants/fellowships.

(b) Assistance by these Foundations is 
|I*ftn only with the approval of the Govern
ment of India.

International Gang of Idol Lifters

5158. SHRI BlfcENDER SINGH RAO : 
Will tfee Mhrister of EDUCATION AND SO
CIAL WELFARE be pleased to state :

(a) whether Government have seen the 
press report in the ‘Hindustan Times* dated 
the 30th June, 1971 wherein It has been 
Mated that an hiternatfcrnal gang of idol 
fitters h  currently busy in stealing precious 
idols from various temples and holy shrines 
In the hilly regions of Jammu ;

(b) if so, the number of Idols which have 
bettt Itoteh daring the last one year from 
Mkkltlst Wfiy Areas of Simla and Jatnmu and 
I M a f c ; And

(4  He steps taken or proposed to be 
m e n  by Government to stop this menace ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA) : 
(a) and (b). Yes, Sir. The Lakshmi Narayan 
and Gupta-Ganga temples at Bharderwah 
from where four idols are reported to have 
been stolen are not centrally protected 
monuments. There has, however, been no 
theft of art objects from any Centrally pro
tected monuments, sites and museums in the 
hilly areas of Jammu and Kashmir State 
during the last one year. Only one theft 
was reported from the Centrally protected 
monuments/sites in Himachal Pradesh during 
the period 1968 to date.

(c) The measures taken or proposed to 
be taken to prevent thefts from monuments, 
museums and to prevent illegal export of 
antiquities have already been stated in reply 
to part (b), (c) and (d) of Unstarred Question 
No. 1989 answered in the Lok Sabha on
11.6.71.

Proposal to Purchase High Capacity Alr-bos
type of aircraft on routes operated by 

Indian Airlines

5157. SHRI BIRENDER SINGH RAO : 
SHRI DEV1NDER SINGH GAR- 

CHA :

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state :

(a) whether there is any proposal under 
the consideration of Government to purchase 
and fly high capacity air-bus type of aircraft 
on major routes operated by Indian Ah lines ;

(b) whether Government are negotiating 
with some foreign firms for the purchase of the 
above-mentioned type of aircraft; and

(c) whether any agreement has been 
reached with any of the firms so far, and if 
so, the terms of agreement ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINOH):
(a) and (b). No, Sir. The management of 
Indian Airlines is, however, making a study 
of its fleet requirements during the current 
decade.

(c) Does sot arise.
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Shortage of Assistant Aerodrome Officers 
In tbe Civil Aviation Department

5158. SHRI C. P. SHAILAN1 : Will the 
Minister of TOURISM AND CIVIL AVIA- 
TION be pleased to state :

(a) whether there is an acute shortage 
of Assistant Aerodrome Officers in the Civil 
Aviation Department and if so, the action 
taken to fill up these pos's ;

(b) whether a number of posts of Assis
tant Aerodrome Officers reserved for Depart
mental quota have been lying vacant for quite 
sometime past and if to, the number of posts 
and reasons for not filling them up ; and

(cj whether the seniority of Aerodrome 
Assistants who were promoted more than a 
year back has not yet been fixed and if so, the 
reasons therefor ?

THE MINISrLR Of* TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) :
(a) A requisition for direct recruitment of 
78 Assistant Aerodrome Officers was sent to 
the U.P.S C. on 19-2-1971, who advertised the 
posts on the 8th May, 1971. The last date 
for submission of applications was 7-6*1971.

(b) and (c). One post of Assistant Aerod
rome Officer is available from 28-11*1970 and 
13 from 10-3-1971 to be filled by departmental 
promotion. The vacancies could not be filled 
so far as a new Grade of Aerodrome Assis
tants has been created and the Recruitment 
Rules for filling the posts of Assistant Aerod
rome Officers have had to be modified to 
make the Aerodrome Assistants eligible for 
promotion to the Grade of Assistant Aerod
rome Officers. The seniority of Aerodrome 
Assistants initially appointed from the grade 
of Operators, both on the basis of senionty- 
cum-filness and a limited qualified test had 
also to be settled. This matter has been exa
mined in consultation with the concerned 
Ministries and the seniority since finalised.
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#  i 'reyrrc 13 n t  1971 vt itft t  
*rf i

Loans advanced in Orissa under the Hotel 
Development Loan Scheme

5160. SHRI CHINTAMANI PANI- 
G RA HI: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state :

(a) whether any loan has been advanced 
to any person or parties in Orissa under the 
Hotel Development Loans Scheme : and

However data regarding number of loans sane* 
tioned by nationalised bank and the amount 
outstanding in Orissa State as at the end of 
December 1970 are given below

Small Scale 
Industries

Agriculture

No. of units/
A /a .

24^

1095

Amount 
Outstanding 

(Rs. lakhs)

113.70

18.86

(b) if so, the names of persons or parties 
and the amount of loans advanced so far in 
Orissa ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGII) :
(a) No application for loan has been 
received from any party in Orissa.

Since nationalisation, the nationalised 
banks have adopted a liberalised credit policy 
in respect of hitherto neglected sectors like 
small scale industries and agriculture. The 
banks consider al) applications on merits, 
provided the schemes are operationally viable. 
If specific complaints of delay are received, 
the banks are asked to look into them.

(b) Does not arise.

Applications received for grant of Loans 
by Nationalised Ranks in Orissa

5161. SHRI CHINTAMANI PANI- 
GRAHI : Will the Minister of FINANCE 
be pleased to state :

(a) the number of applications received 
so far by the Nationalised Banks in Orissa 
for granting loans for Small Scale Industries, 
agricultural inputs, irrigation purposes, farm
ing and crop loan purposes:

(b) the number of persons to whom loans 
were given by the Nationalised Banks and the 
total amount of loans advanced so tor ; and

(c) the action being taken on the remain
ing applications pending with those banks ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) to (c). 
Information Is not maintained by banks in 
the form asked for by the Hon'ble member.

Amount allocated to Orissa for central 
Sector Road Schemes

5162. SHRI CHINTAMANI PANI- 
GRAHI : Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state :

(a) the amount of money allocated to 
Orissa for Central Sector Road Schemes 
during the years 1969-70 and 1971-72 and the 
amount spent during the above period, year- 
wise ;

(b) whe her the Orissa Government has 
implemented any of the recommendations 
made at the meeting of the State Public Works 
Secretaries and Chief Engineers ;

(c) if so, the particulars thereof; and

(d) what are the Central Sector Road 
Schemes in Orissa which were Implemented in 
these three years in Orissa ?

THE MINISTER OF PARLIAMEN
TARY APFAIRS, AND SHIPPING AND
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TRANSPORT (SHRI RAJ BAHADUR) ;

Year Funds allotted Expenditure incurred during
the year

(Rs. in lakhs)

1969-70 43.26 42.59

1970-71 114.16 102.87

1971-72 39.74
(Out of "Vote on account” Expenditure figures for the
for expenditure during the year will be available only
period April*July 1971) after the close of the finan

cial year

(b) and (c). The meeting of the State 
Public Works Secretaries and Chief Engineers 
was held in Delhi from the 5th to 7th June 
1970 and the draft summary record of the 
same has been sent to the State Governments 
only recently.

(d) Besides continuing “Carry-over” 
works spilling over from the period preceding 
Fourth Plan, estimates amounting toRs. 345.11 
lakhs for new woiks for development of national 
highways have been sanctioned during the 
Fourth Five Year Plan so far, which are all 
in various stages of progress.

Development of Tourism in Kerala during 
Fourth Plan Period

5163. SHR1MATI BHARGAVI THAN- 
KAPPAN :

SHRl C. K. CHANDRAPPAN :

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state :

(a) whether the Government of Kerala 
have formulated any scheme to promote tour
ism in the S tate;

(b) if so, the main features thereof and 
the amount proposed to be given to the State 
Government during the Fourth Plan period;

(c) whether Government of Kerala have 
sought any assistance from the Central Govern
ment for the purpose ; and

(d) if so, the amount asked for and the 
amount sanctioned by the Central Govern
ment ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) :
(a) to (d). A statement showing tourism 
schemes proposed to be taken up by the 
Government of Kerala during the Fourth 
Plan is attached. These will be financed enti 
rely by the State Government.

In the Central Sector, the following schemes 
have been included :

1. Kovalam beach resort development- 
proposed outlay Rs. 221.58 lakhs; 
Rs. 86 58 iakhs by Department of 
Tourism and Rs. 135.00 lakhs by 
Indian Tourism Development Corpo
ration.

2. Youth hostel at Trivandrum—esti
mated cost about Rs. 3 lakh*.

3. Development of facilities at Periyar 
Wild Life Sanctuary —allocation yet 
to be determined.
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Statement
(Rupees in lakhs)

1. Accommodation at Malampuzha 2.75 ,

2. Development of Bekkal 1.75

3. Development of Periyer Wild Life Sanctuary 7.50

4. Tourist Publicity 2.00

5. Development of Kumarakom 1.00

6. Development of Thirumullavaram 3.75
1

7. Development of Kevalam and water supply scheme 5 00*

8. Kerala Tourism Corporation 5.00

9. Training of staff 0.50

10. Development of Palaruvi 7.50

11. Development of Ponmudi 5.00

12. Development of Ezhumalai 3.75

13. Development of Kappad 2.50

14. Construction of a floating jetty at Periyar 2.00

Total 50.00

♦The outlay is now increased to Rs. 11.30 lakhs which will be met by readjustment 
within the Plan outlay.

Inducement to National Shipping Lines for 
operating on less Economic rutcs

5164. SHRIMATI BHARGAVI THAN- 
KAPPAN : Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state :

(a) whether the Shipper's Council has 
asked the Shipping Board to induce the 
National Shipping lines to fill the gap in the 
shipping services and give preference in the 
matter of grant of financial assistance from 
the Shipping Development Fund to only those 
Hues which operate on less economic routes ; 
and

(b) if so, its effect on the sale of Indian 
commodities abroad ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT' (SHRI RAJ BAHADUR) :
(a) and (b). Yes, Sir. In December 1970, 
the All India Shippers’ Council had submitted 
a note of adequacy of Shipping services for

India’s overseas trade suggesting inter alia 
that National Shipping Lines may be induced 
to fill the gap in the shipping services and 
that preference in grant of financial assistance 
from the Shipping Development Fund be given 
to those lines which operate on less economic 
routes. As the question of additional shipp
ing services to developing countries was already 
under the consideration of a sub-committee of 
the National Shipping Board, the above pro
posal has also been referred to tbe Sub-Commit
tee for examination and report. The Sub
committee will consider the aspect raised in 
part (b) of the question also.

Payment of 1 care-sat ary in Heu of earned 
leave 1o Government Employees '

5165. SHRI A. N. CHAWLA :
SHRI K. M. MADHUKAR:

WUJ the Minister of FINANCE be pleased 
to state .*

(a) whether a proposal to pay salary to 
Government employees in lieu of earned leave
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has been under consideration of Government 
for quite a long time; and

(b) if so, when a final decision is likely 
to be taken in the matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) Yes, Sir. Attention is in
vited to the answer given on the ilth  Decem
ber, 1970 to unstarred question No. 4316 asked 
by Shri Vidya Dhar Bajpai.

(b) The matter is now engaging the 
attention of the Third Pay Commission who 
have in their questionnaire invited comments 
on this item among others.

12.00 bn.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC 

IMPORTANCE

R eported blowing up of R ailway 
track on E astern R ailway by 

Pakistani saboteurs

SHRI TRIDIB CHAUDHURI (Berham- 
pore) : I call the attention of the Minister of 
Railways to the following matter of urgent 
public importance and I request that he may 
make a statement thereon

The reported blowing up of Railway track 
between Majdia and Burnpur in the 
Sealdah Division of Eastern Railway by 
explosive mines placed by Pakistani 
saboteurs.

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : Sir, at about 05 55 
hrs. on 13,7.1977, when 730 Up—Engine and 
Brake Van only—passed over the track 
beyond the Kilometre Post No. 108/6 towards 
Banpur, the Train Guard heard a loud explo
sion behind him. The Guard came to Banpur 
Station and reported the matter to the Assis
tant Station Master on duty. The Guard 
then went back to the place of occurrence with 
tfee Engine and Brake Van and saw that one 
length of rail on the Up Main Line, U .  the 
western rail, was bent vertically about 10 
inches and 2 CST-—9 plates and 2 tie bars

were broken, by the explosion. There waa a 
hole in the ground about 3 feet in diameter 
and about 2 feet deep. The Guard deputed 
the fireman of the Engine at the place of 
occurrence to stop any train coming on that 
line and went back to Banpur and informed 
the Station Master of all the details. The 
Station Master informed all concerned inclu* 
ding Military authorities at Krishnanagar.

The place of occurrence is at Kilometre 
Post No. 108/6 in between Majdia and Banpur 
on the Up Main Line and it lies witfun one 
mile from Changkhali Border, that is to say* 
East Pakistan Border diagonally across the 
field north east of the place of occurrence.

The Border Security Force came to the 
place of occurrence and recovered one unexplo
ded anti-tank mine just opposite to the burst 
rail. The Military representative with force 
came shortly afterwards and ordered that 
there should be no movement of Trains until 
the Export came The Export came within 
an hour and took over the unexploded anti
tank mine for investigation.

The Assistant Engineer and the Permanent 
Way Inspector's staff, etc., went to the place 
of occurrence at about 10.35 hrs. and repaired 
the bent rail and replaced the two broken 
CST-9 plates and two tie bars and declared 
the track fit for running at 11.35 hours.

The Government Railway Police, Rana- 
ghat started case No. 4 on the same day 
under Section 126, Indian Raifways Act, read 
with Section 3 & 5 of Indian Explosive 
Substances Act. The case is under investiga
tion.

So far no arrests have been made.

SHRI TRIDIB CHAUDHURI: Sir,
unfortunately, this occurrence took place on 
the Railways and we have to address this call 
attention motion to the Minister of Railways. 
The information we have got appears to be a 
sad commentary on the state of our border 
defences in that sensitive ragion of Indo- 
Pakistan border where just a few kilometres 
across Pakistani army is almost smarting for 
a fight...

SHRI B.S. MURTHY (Amalapuram) ; 
itching for a fight.




